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Title: Discussion on the Demands for Grants No. 83 under the control of the Ministry of Road Transport and Highways for 2014-15 (Discussion
concluded).

HON. CHAIRPERSON: The House shall now take up discussion and voting on Demand No.83 relating to the Ministry of Road Transport and Highways.
Motion Moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2015, in respect of the head of Demand
entered in the Second column thereof against Demand No.83 relating to the Ministry of Road Transport and Highways."

Demands for Grants (2014-15) in respect of Ministry of Road Transport and Highways submitted to the vote of Lok Sabha

No. of Name of Amount of Demands for Grants | Amount of Demands for Grants
Demand Demand on Account voted by the House submitted to the vote of the
on February 19, 2014 House
83 Ministry of Road Revenue (Rs.) Capital (Rs.) Revenue (Rs.) Capital (Rs.)
Transport and
Highways 6472,00,00,000 | 10485,09,00,000 | 13131,37,00,000 | 26951,18,00,000

HON. CHAIRPERSON : Shri Vincent Pala to initiate the discussion.

SHRI VINCENT H. PALA (SHILLONG): Thank you for giving me the opportunity to initiate the discussion on the Demand for Grant of the Ministry of
Road Transport and Highways 2014-15.

The Government of India considers road network as critical to country's development, social integration and security needs. But when we look at the
budget presented to us, it is very disappointing, especially when we find that there is a lot of reduction in major Heads.

I come from the North East. Hardly, there will be any reduction in the budget allocation for the North Eastern States. But this is the first time when
allocation of huge amount of money has been reduced for the North Eastern States. This is the attitude of this Government towards the people of
the North Eastern States. The Government has announced Rs.37,880 crore in this Budget for this Ministry. Normally, a minimum of 10 per cent is

allotted to the North Eastern States. That means, it will be about Rs.3,788 crore. But this year, it has allotted only Rs.3,000 to the North Eastern
States. There is a reduction of Rs.788 crore. This shows the insincerity of this Government to the people of the North East. The hon. Minister may
tell us the reasons.

The Government has talked much about the research and development. It talked much about the indigenous capacity of this country. But if we look
at the provision in the Budget, the Government has reduced almost 25 per cent for research and training. The Government should look at this
properly. When there is reduction in research and training, how will they invite more of foreign consultants and contractors? We need to train our
engineers and even the developers; only then, can we move forward with the new technology and with innovative ideas. So, research and training is
very important.

If you look at the capital outlay on roads and bridges, there is a reduction of 20 per cent from the last revised estimates. This means that it will
cause a reduction of around Rs.565.27 crore in the Budget. This will hamper not only the existing projects but also the new projects which are to be
sanctioned.

If you talk about the grant to States for strategic roads, there is a reduction of 17 per cent. We talk about internal security, national security and
international security but we do not bother to provide funds for strategic roads in our Budget.

If you talk about economically important roads, you will find that there is a reduction from Rs.18.36 crore to Rs.1 crore only. I think the Government
has to look into this.

The previous Government allotted Rs.368. 39 crore to the Government of Delhi for all the roads in Delhi but the present Government has provided
only Rs.22 crore for Delhi. Maybe, they did not get a clear mandate and hence has not allotted much for Delhi. I hope that the people of Delhi will
give the Government a good feedback.

As far as projects pending for clearances are concerned, there are so many projects, amounting to more than Rs.60,000 crore, which are waiting for
clearances. For example, 13 projects are waiting for forest clearance; 8 for Defence clearance; 90 for Railway clearance, 14 for State Government
clearance and 9 for wildlife clearance. I demand that all statutes relating to clearance of mega projects must be included in the IXth Schedule to the
Constitution of India so that the projects do not face frivolous challenges before the Court.

In 2005, the hon. Supreme Court had given a ruling that the load carrying capacity of all single axle vehicles should be only nine tonnes. When we
design the pavement, we take into consideration both the IRC codes as well as the Motor Vehicle Act, 1988. I would request the Minister to amend
this Act because this is a single Act which has encouraged the policemen posted on the Highways to indulge in a lot of corruption. Earlier, we used



to have the brick road and earthen road. Now we have bituminous road and cement road made with new technology. So, we should enhance the
capacity of tonnage. Automobile companies like Mahindra and Tata have increased the capacity of their vehicles from 10 tonnes to 30 tonnes.
Similarly, the concept of nine tonne carrying capacity, which is used for the design of the pavement, should be increased to 20 tonnes. This is very
important because even small vehicles will be able to carry nine tonnes whereas trucks and other big vehicles can carry 30 tonnes but as per law
they will have to carry only nine tonnes. This affects the people in the North-east, especially in hilly areas. One big vehicle carries 30 tonnes in one
loading. But we may have to take it twice. So, I would request the Minister to amend this Act as soon as possible.

Lots of projects have been allotted in different modes like PPP mode, BOT toll, BOT annuity and banks are financing them. Now, banks have totally
stopped financing them. I hope the Minister will look into the matter. We must have a flexible model so that we can change the agreement. As a
result, banks will finance the projects and they will have trust in the Government.

Sir, we have electronic toll payment mode which was implemented in Delhi and Parwanoo in the month of April, 2012. I think this system should be
encouraged as it will reduce the traffic congestion in the National Highways.

With these words, I thank you and I want the hon. Minister to answer all these questions so that we can have a change in the National Highways.

TEXT OF CUT MOTIONS

SHRI R.K. SINGH (ARRAH): Sir, I would be delivering my maiden speech in the House barring a brief mention during 'Zero Hour'. So, I would seek
your indulgence and also the indulgence of the House.

Sir, what I will speak, I will speak from my experience because I had headed the road construction Department in my State, which is Bihar, from
2006 to 2009. In fact, I headed it for three and a half years and in those years, we changed the face of the roads in the State. From being a State
which had one of the worst road networks in the country, we made it a State which now has one of the better road networks in the country.

We found that it was possible and the only thing required was commitment and dedication. Unfortunately, what we saw was that this is what
was lacking here in the Government of India. What the Finance Minister said in his Budget Speech in the context of the economy holds true in the
context of roads as well. In the past two years before this Government came to power, there had been a tremendous slow down. I will give the
statistics just now. This is very important because infrastructure is a structural requirement. If you do not have appropriate infrastructure, it acts as
a structural constraint on development.

I will just give the statistics about the situation in which this Government finds itself. I will give some figures about the work done in the past
3-4 years. In the year 2010-11, the National Highways Authority of India awarded works for 5000 odd kilometres. In the year 2011-12, it awarded
works for 6491 kilometres and in 2012-13, it came down to 1116 kilometres. In 2013-14, it was 1463 kilometres. That is all. In 2012-13, the
achievement in construction was about 2100 odd kilometres and similarly in 2013-14, it was about 2600 odd kilometres.

As on date, 363 projects worth about Rs.60000 crore are languishing. The banks have stopped lending to the PPP projects and the funds
advanced by these banks for these projects have fallen into the category of bad debts. The NHAI has had to re-schedule the payment of premium in
order to bail out some of the concessionaires. The work has almost come to a halt. On an average, only about three kilometres of roads per day
were being constructed in the past two years. It is a different thing that the highest achieved by the NHAI ever has been eight kilometres per day.

Sir, an affidavit filed by the last Government itself said that about 40000 odd kilometres have been added in the National Highways, out of
which 24000 odd kilometres were added during the last NDA regime, i.e.,, 1997 to 2002. In the past ten years only about 16,000 kilometres have
been added. In five years, our Government did one and a half times more than what the previous Government did in ten years. How has this
happened? Why has this happened and what implications does it have for the economy?

Sir, all the projects find themselves mired in difference clearances. We heard about the problem of environmental clearance. That is something which
I faced myself. We converted all our State highways in the State to two-lane highways. I had to burn my blood to get clearances. There was stage -
I clearance; there was stage II clearance and such like. We were cutting trees on our land, that is on the land of the Road Construction Department,
while widening the roads and then re-planting the trees beside the widened road. Getting the clearances for that took months. There is a four-lane
praject which covers national highways 30 and 84 connecting Buxar —Arrah — Patna. For the past two years the stage II clearance for this project
has been stuck up in the Ministry of Environment and Forest. In between, the previous Government came up with a rule that work will not be
awarded unless 100 per cent land acquisition has been done. That was a ridiculous thing. In the later stages it was changed. Any clearance that one
thinks about takes ages. That is the first point. Why did it happen? It happened because there was lack of commitment; there was lack of
seriousness. This has had a deleterious effect on the economy.

Sir, when one constructs a road, or widens a road, it results in direct employment in road construction. But apart from that, when one makes a world
class road, hotels, tea shops, panshops come up beside the road. The poor people get employment because of this. Each kilometre of road would
give employment to at least a thousand people in a direct or in an indirect manner. That is the importance of roads. If you have good infrastructure
then that acts as a multiplier for economic growth. Economic growth came down to some 5 per cent level because of slow down in our road
construction programme. The last Government forgot its responsibilities to the economy. It left road construction to the mercies and vagaries of
whatever was happening then without any concern. It said that it will not invest in EPC and that road projects would only be taken up on PPP model.
Since the economy was going down, funds were not forthcoming from the banks.

This Government has come to power on some premises. It wants to make this country a great country and for that we have to be great



economically; we have to be economically strong. Otherwise we will not be a great country and for that removing the problems in infrastructure is a
must and that is what this Government is doing. The Government has set a target for construction of 8,500 kilometres of road in this year itself and
that will be delivered. That is three times the maximum delivered by the previous government in any year. The speaker who spoke before me talked
about a cut in the Budget which is not true. When one looks at the Budget provision, one should look at the provisions made in the previous years.

HON. CHAIRPERSON : Today we have the guillotine and so we have to conclude all our discussions before that time. Please conclude now.

SHRI R.K. SINGH: Sir, we have provided an outlay which is 21 per cent higher than the expenditure last year. We have provided for an Infrastructure
Investment Trust which will have a pass through status so that financial problems will not plague us any more.

Sir, this is a sector which is a key to the growth of our economy. We, our Government, will deliver on it.

SHRI G. HARI (ARAKKONAM): Hon. Chairman Sir, I thank hon. Chief Minister of Tamil Nadu, Puratchiththalaivi Amma for giving me an opportunity to
speak in this august House. I extend my salutations to hon. Amma. I also thank the voters of my constituency, Arakkonam, for electing me to this
House of People. Sir, I also thank you for allowing me to take part in the discussion on the Demand for Grants in respect of the Ministry of Surface
Transport.

Even though the previous UPA Government announced road related schemes, they had not allocated adequate funds for their implementation.
Rectifying such errors of the past, the present Government should allot adequate funds for timely completion of road projects. The previous UPA
Government did not provide funds for road projects in Tamil Nadu. The DMK which was an ally of the Congress-led UPA Government did not care
about it. The DMK utilised Congress-led UPA Government for getting plum posts and to earn enormous money. The DMK has done injustice to the
people of Tamil Nadu.

Under the able leadership of hon. Chief Minister of Tamil Nadu, PuratchiththalaiviAmma, Tamil Nadu remains a role model in the field of road
transport by way of rural roads, connecting roads and National Highways.

The hon. Chief Minister of Tamil Nadu, PuratchiththalaiviAmma, besides financial constraints, has been spearheading the mission of providing good
road connectivity in Tamil Nadu. We can say that there is no town or village in Tamil Nadu which has no roads or connecting roads.

I, therefore, urge the Union Government to provide necessary funds to the State of Tamil Nadu led by PuratchiththalaiviAmma for successful
implementation of road projects.

I urge that all the four-lane roads in Tamil Nadu should be made into six-lane roads. It takes at least 20 minutes to pass through a toll collection
centre set up in the National Highways of Tamil Nadu. The waiting time there should be reduced to avoid unnecessary traffic congestion. Moreover,
electronic card facility, as followed in foreign countries, should be implemented in our country as well. There should be an emergency aid centres
operating round the clock with specialized doctors on duty. Such centres should be set up at every 50 kilometres in all the National Highways to
provide medical facility to the victims of accidents. Payment of toll tax at Toll Plazas of the country should be simplified. Toll tax should be reduced
and e-collection techniques should be introduced.

About 100 year-old trees along the road sides were cut during the implementation of several road projects. Many National Highways have no trees
on both sides. I urge the Union Government to come forward to plant sufficient number of saplings on both the sides of the National Highways in
Tamil Nadu.

Those who travel on the National Highways should be able to get quality food at standard restaurants at nominal prices. Amma Unavagam, which is
the brain child of hon. Amma, provides an idly for one rupee, sambar rice for Rs. 5 and curd rice for Rs. 3. This scheme is successfully implemented
in all the Municipal Corporations of Tamil Nadu. Lakhs of people are being benefited by this scheme. It is not only that other States of the country but
also some foreign countries are appreciating this welfare initiative. They are also preparing themselves to start such canteen facilities in their places
being inspired by the Tamil Nadu model and hon. Chief Minister PuratchiththalaiviAmma. Amma Unavagam, a canteen facility, should be set up at
every 50 kilometres in all the National Highways of the country. This will benefit the people of our country.

Hon. Prime Minister, Shri Narendra Modi has praised the world famous rain-water harvesting scheme which is being followed in Tamil Nadu under the
able guidance of honourable Puratchiththalaivi Amma.This rain water harvesting scheme should be implemented along both the sides of national
highways so that the rain water could be accumulated and saved as ground water Moreover, I would request the Union Government to grant
additional funds to Tamil Nadu to implement this rain water harvesting scheme with more vigour.

Solar power operated lights should be set up along the sides of national highways for the security of the travelling public as in foreign countries.
Stickers with embedded chips should be provided to vehicles which can make toll collection easier. When the vehicle passes through the toll, the toll
amount is automatically debited. Such a scheme should be introduced. Necessary measures should be undertaken to prevent road accidents. Road
corridors with lanes of specific speed limits, as in foreign countries, should be set up in the country.

Although the prices of petrol and diesel were hiked during the previous UPA Government, hon. Puratchithalaivi Amma, keeping in mind the welfare of
the people, has never hiked the bus fare in Tamil Nadu. Moreover, hon. Amma inaugurated the small bus service in Chennai which is widely
acclaimed. Even though the State Transport Corporation is faced with huge losses, hon. Amma has been kind enough to not to hike the bus fare in
Tamil Nadu. Therefore, I urge upon the Union Government to allocate funds for the transport corporations in Tamil Nadu to meet the losses.

Inland water transport service should be started in Chennai — Tuticorin — Cuddalore route. Existing four-lane roads along Poonamallee — Wallajah -
Katpadi route in National Highway 4 should be converted to six lane roads. There is a need for four lane roads along Kancheepuram — Arakkonam —



Tiruttani; and Tiruttani — Sholingar — Arcot routes. Six lane roads should be laid in Poonamallee — Tiruvallur — Tiruttani route and Ambattur —
Tiruvallur route. I urge upon the hon. Minister of Road Transport and Highways to provide over bridges at Ocheri, Kaveripakkam and Sumaithangi in
the Kancheepuram — Wallajah National Highway.

I also urge upon the Union Government to release funds for the following projects: (i) Oothukkottai — Tiruvallur and Tiruvallur — Red Hills road
projects; (ii) Construction of elevated over bridge at Tirumazhisai junction in the Chennai — Bengaluru National Highway; (iii) construction of
elevated over bridge in Padi — Tiruvottiyur road; and (iv) construction of Rail Over Bridge at Pattabiram railway crossing.

Hon. Chief Minister of Tamil Nadu, Puratchiththalaivi Amma, is leading Tamil Nadu to progress, prosperity and overall development. I urge upon the
Union Government to swiftly act on the demands of hon. Amma and allocate sufficient funds for Tamil Nadu. Once again, I thank you and our God,
hon. Chief Minister of Tamil Nadu, Puratchiththalaivi Amma.
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SHRI RABINDRA KUMAR JENA (BALASORE): Thank you so much, Sir You have allowed me to speak on a subject which is so important for the
country as it contributes close to five per cent to India's GDP. Sir, this is my maiden speech, other than the " Zero Hour'. Hence, I would request for
your kind consideration.



At the outset, I would like to thank our hon. Chief Ministern, Shri Naveen Patnaik, and the leader of our Party in the House, and our Chief Whip, who
have given the opportunity to a new Member like me to speak on this important subject. I would fail in my duty if I do not thank, Shri Atal Bihari
Vajpayee, who had a dream start, reviving this sector and giving a significant impetus to the economy of the country as a whole. He did not only
dream, Sir, he also made it to happen as was spoken by our learned friend that the road construction during the last 5 years of the NDA rule was
higher than what could be achieved in the subsequent 10 years. Having said that, let me also congratulate the new Minister who is in command and
control of this Department, who himself is a visionary; and has demonstrated it right from the beginning. He has approved Rs.40,000 crore of
projects within the first month of assuming office. He said that he would generate Rs.1 lakh crore which is so essential for the road industry at zero
per cent interest. He has also spoken that he will ensure construction of 30 km. of road per day from less than three kilometers as of today. He has
also spoken that he would ensure eight and a half thousand km. of construction this year, though hardly eight months are there.

Having said that, let us look at what is really happening in the National Highways Authority of India. There are a whole lot of issues. I may not have
time to go into all the details, but I would definitely like to touch upon some of the sensitive issues. Some hon. Members have very pertinently raised
the issue of safety. I was going through some of the booklets and brochures. The photographs in the brochure and the printing look really
interesting. But does the safety system on the ground really say so? Is there a correlation between the two or is there a difference on the ground? I
was in my constituency just three days ago. There is a place called Vellora on NH 60 which falls in my constituency. A group of about 8,000 people
came and made a representation on this particular spot. What is their demand? Their demand is that an underpass should be constructed there so
that lorries and buses can ply. They have been demanding construction of this underpass for the last three years. The worst part is that on that
particular spot in Vellora 66 major reportable accidents have happened in the last three years in which 33 people have been killed and there is no
count of the injured. So, the issue that comes up here is this. Is the Government sensitive to this kind of accidents happening? Is it only happening in
Vellora or in other parts of the country too? I would urge upon the hon. Minister, through you, to immediately construct an underpass at Vellora and
also see that such accidents do not happen in other places too.

I would also take this opportunity to submit before the Minister that he should look into this issue seriously. Who is responsible for the killing
of innocent human beings? The poor villagers have been killed one after another. On an average, two major accidents happen at this place every
month. Should the culprits not be booked? They should be taught a lesson so that such killings do not take place elsewhere in the country.

There are many examples. Let us take the case of petrol pumps. When a vehicle comes from the petrol pump, there is always a hazard that it
can get hit by the speeding vehicles on the National Highway. When there are three lanes in the National Highway, the Government should consider
whether there can be a bifurcation of these three lanes, namely one for heavy commercial vehicles, one for light commercial vehicles and the third
for other lighter vehicles so that the probability of accidents will come down.

I would like to touch upon another issue and that is research and development which some other hon. Members have also raised. In the last
Budget, there was an allocation of Rs. 5 crore for research and development in NHAIL But the actual spending was less than 6 per cent. This is the
state of affairs of research and development in NHAL. This issue should be taken note of and we need to introspect on this. Possibly, the task before
the Minister is challenging. But I am sure, with his positive outlook and with a definite term, he should be in a position to achieve the targets.

Now, let me come to the case of Odisha. We were very happy when it was said in the President's Address that the Government is committed
to equate East with the West. But at the same time, when we heard the Railway Budget and the General Budget, we were disappointed because
there was nothing visible which could come to Odisha. If you look at the composite development index of three major States in Eastern India, Odisha
has continued to suffer year after year post-independence. Why is this apathy? Why is this discrimination? Should the Government not rise above
political considerations to see that justice is meted out to the State of Odisha? I will just give one example. Out of 6,859 projects which were
allocated and approved in the last Central Road Fund, Odisha had to be content with just 172 projects. There are other States — let me place on
record that I am not against any particular State — which have got as many as 1,335 projects. Why is this kind of treatment given to the State of
Odisha? I would urge upon the hon. Minister to take note of this.

I will come to the issue of density of National Highways in Odisha which is just 0.3 km per sq.km. of land area and there are States which
have got 500 per cent more than Odisha.

The time at my disposal is very limited. So, I will not be able to touch upon all the issues. But I have got some submissions to make before
this House which I would like the hon. Minister to take note of and do justice to the State of Odisha. There is the Bhubaneswar-Cuttack road which is
languishing today. There is the Balasore-Kharagpur road where 177 bridges need to be constructed. There is the Vijayawada-Ranchi road which is
languishing for which the Government has approved development of 600 km. at a cost of Rs. 1,200 crore out of which only Rs. 209 crore has been
allocated. This road is in a strategic area and passes through the Left Wing Extremist areas. This must be looked into with all seriousness. There is
the case of Mangoli-Sambalpur road widening which is important. Then, the Balasore-Jharpokharia section on NH 5, Nabrangpur Bypass road,
Papdahandi-Keskal section of the road in Chhattisgarh, Phulnakhara-Konark, all these projects are very important and should be speeded up.

Sir, as the time will not permit me to go into all the other details, I would, once again, thank you for giving me this opportunity and sincerely
urge upon the hon. Minister to construct the underpass at Vellora on NH 60 so that the merciless killing of human beings is avoided.
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HON. CHAIRPERSON : Hon. Members, as I have a long list of speakers to speak on the Demand for Grants and the Guillotine is at 6.00 p.m., those
who want to lay their written speeches may lay them on the Table of the House. They will be treated as a part of the proceedings.

The next speaker is Shri Kesineni Srinivas.

SHRI KESINENI SRINIVAS (VIJAYAWADA): Hon. Chairperson, any mention of National Highways immediately reminds me of one of the tallest
leaders of the country had ever produced and one who I greatly admire is Shri Atal Bihari Vajpayee. It is during his regime, as the Prime Minister,
heading the NDA Government, the country had witnessed the largest expansion of the National Highway network ever after Independence. The
Golden Quadrilateral Project, which transformed many parts of the country, was also executed under his leadership. My leader Shri Chandrababu
Naidu, as an alliance partner and as then Chief Minister of United Andhra Pradesh, was proactive and always fully supportive of such initiatives.

15.02 hrs (Shri Arjun Charan Sethi in the Chair)

Members will also be happy to note, especially, those sitting on the Opposite side that 50 per cent of the National Highways were constructed with a total
length of 23,814 kilometres during the last three decades when the NDA was in power. This was even endorsed by my friends in the UPA when they filed
an affidavit on National Highways in the Supreme Court. Successive UPA Governments have always failed to achieve their targeted expansion of the
highway network and tried to fool the people by converting State Highways into National Highways.

The present Government under the leadership of Shri Narendra Modiji and Shri Nitin Gadkariji, as the Minister for Highways, is strongly committed to
take forward the initiative once started by Shri Vajpayee. The Budgetary allocations made for National Highways in the present Budget reflects the
same. A sum of Rs. 37,880 crore was allocated to achieve a target of 8,500 kilometres of new National Highways in the current Finance Year. I
thank the Finance Minister for laying more focus on infrastructure development as it would greatly help in reviving our economy.

I request the hon. Highways Minister to put more focus on road safety and passenger amenities on the highways too. Road safety today needs
utmost importance and special attention is to be given during the process of designing and execution of all highway projects. Emergency services
like ambulances and highway patrol vehicles need to be stationed at all vantage points on all highways. It is very sad that even till today we do not
have an efficient emergency highway Helpline number in our country. A uniform emergency 24/7 highway Helpline number, across all States, need to

be in place at the earliest date possible. I request the hon. Minister to take a positive note on these issues as these will help in achieving safe driving
conditions in our country. An Academy in every State is required for training the drivers; to adapt to the latest and best driving practices; to suit the
present and future upgraded road and traffic conditions; and also the latest version of world-class vehicles to avoid accidents and to ensure safety of
the citizens.

With increasing volumes of traffic on highways today, passenger amenities need to be enhanced. A dedicated organisation like IRCTC working for
railways can be developed to provide passenger amenities on highways like hotels, drivers' rest rooms, food courts, etc. This will not only generate
additional revenue but also provide much needed passenger amenities on highways.

While we appreciate and thank the hon. Minister for approving an Annual Plan outlay of Rs.1,163.64 crore which includes bridge works for 2014-15
for the State of Andhra Pradesh, we would also like to highlight the fact that no allocations were made to many important highway projects in the
State of Andhra Pradesh like Vijayawada-Jagadalpur road, Pamarru-Digamarru road, and Kathipudi-Ongole road. These projects have been the long
pending demands of the people of my State and I would request the hon. Minister to consider the allocation of grants for these projects.



The Finance Minister, in his Budget speech, announced the creation of an industrial corridor between Vizag and Chennai. This would greatly benefit
my State but as we all know that for any industrial corridor to develop it requires good road connectivity and I would request the hon. Minister to
initiate a survey to develop a six-lane coastal highway providing connectivity to the proposed industrial corridor, which will also connect the existing
ports like Vizag, Kakinada, Krishnapatanam and also to the proposed new ports that will be built in the future.

The city of Vijayawada, which is my constituency, has the distinction of being most probably the only city which does not have any bye-pass road till
date though two national highways pass through the heart of the city. This is creating havoc in the lives of the people of my constituency every
single day. Steps have been initiated by the Ministry for the construction of a bye-pass on BOT basis from Kaza to Peda Avatupalli as part of the
Vijayawada-Gundugolanu six-laning project of NH-5, tenders have been called and the contract was also awarded. Land acquisition up to 90 per cent
is complete but the project is yet to take off. ...(Interruptions)

HON. CHAIRPERSON : Please conclude now.
SHRI KESINENI SRINIVAS : Please allow me one minute more.

I have to make one important point. The much awaited four-laning of the Viajayawada-Machilipatnam port sector of NH-9 of which the flyover at
Benz circle also forms a part which is taken up under BOT is also suffering from indefinite delays and needs special attention from the Ministry.

Two flyovers have also been proposed by the National Highways Authority to ease traffic congestion in the city of Vijayawada at Kanakadurga
Temple and at Benz circle. Consultants have been appointed and designs have been made for the flyover at Kanakadurga temple with an estimate of
Rs.175 crore. Proposals are being forwarded to the Ministry by the State Government through the Regional Office of the Ministry of Road Transport
and Highways. [ would request the hon. Minister of Transport to view this project and take it up immediately.

Before I end, I would like to, once again, appeal to the hon. Minister to take a liberal view on the issues raised and help in rebuilding the State of
Andhra Pradesh which had been badly affected by bifurcation.

+*SHRI R. PARTHIPAN (THENI): I request National Highway Authority of India (NHAI) to handover the abandoned by pass stretches in Dindigul-
Kumuli National Highway road and widen the Dindigul-Kumuli road to two lane with paved shoulder.

In this road, construction of 9 bypasses to the following towns are in progress.

Sr. No. Name of Town Length in Km
1 Batlagundu (Municipal town) 4.90
2 Devadanapatti (Town panchayat) 3.37
3 Periyakulam (Municipal town) 11.04
4 Theni (Municipal town, district Head Quarters) 9.54
5 Veerapandi (Town panchayat) 2.53
6 Chinnamanur (Municipal town) 3.48
7 Uthamapalayam (Town panchayat) 4.43
8 Cumbum (Municipal town) 7.62
9 Gudalur (Municipal town) 4.18
Total length 51.09 km

The abandoned stretch of bypasses to the above mentioned towns are in very bad contidion. The total length of the abandoned stretch is 51.09 km.
Most of the stretches are unfit for traffic and accidents are occurring frequently. It is requested that the above mentioned urban stretches may
please be handed over to Tamil Nadu State Highways department for immediate maintenance to make the road for traffic worthy condition.
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*SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): I thank you for giving me opportunity to express my views on the Demands for Grants
of the Ministry of Road Transport and Highways for the year 2014-15.

If the Railways is the lifeline of our country, then we can term road network as the arteries of our country that facilitate not only transportation of
goods and persons, but also it has a vital role in the economic development of our country. Its easy accessibility, flexibility and door-to-door service
give it an advantage over other modes of transport in terms of passenger and freight movement. In India, the road infrastructure is being used to
transport over 60 percent of total goods and 85 percent of total passenger traffic.

As is rightly pointed out, India has one of the largest road networks in the world, spread over 48.65 lakh kilometres comprising National Highways,
State Highways, expressways and other important roads. However, it has been observed that the pace of progress of development of National
Highways has slowed down considerably. The problems being attributed for the slow pace of progress include delay in land acquisition, shifting of
utilities, environmental and forest clearances, approval for rail over bridges as well as shortage of skilled and semi-skilled manpower, apart from the
slowdown in our economy.

In the Union Budget for 2014-15, the Hon. Finance Minister had proposed an investment in National Highway Authority of India and state roads of an
amount of Rs.37,880 crore and the Government proposes to construct 8,500 kilometres of National Highways during the current financial year.

A review of the road projects done by the Hon. Minister reveals that there are over 260 projects involving about Rs. 60,000 crore that were taken up
in PPP model, but are currently stalled because of various reasons. In case of West Bengal, the situation is really pathetic, especially when it comes
to National Highway 34 which runs from Barasat in North Kolkata to Dalkhola where it meets National Highway 31, which connects it to Siliguri,
several towns in North Bengal and the North East. It is the main link of the district of North 24 Parganas, Nadia, Murshidabad, Malda and Uttar
Dinajpur with the State Capital as well as North Bengal and is the gateway to the North East. The total length of NH-34 is 443.5 kilometres. Over the
years, the dispute between the State and Central Departments over the issue of maintenance resulted in this particular stretch, which has been
awarded for four laning on BOT/Annuity basis, developing serious distresses including potholes and it has become nightmarish to travel on this



particular highway at any given point of time.

Similarly, the road connectivity between Panagarh and North needs improvement. You may be aware that there is an Army air base Panagarh and, in
the coming days, there is a proposal to set up the Headquarters of mountain Striking Brigade in Panagarh with the intention of protecting our borders
from external incursion. Hence, I would urge the Hon. Minister to pay special attention towards improvement of road networkin these above
mentioned areas.

Coming to other issues, we are being told that the Government is setting a target of building roads at a rate of 30 kilometres per day. Though I
applaud the good intentions, it is always better to be realistic. I am of the view that the Government take concrete measures in removing the
bottlenecks that are hampering the construction of roads, including encroachment of land meant for road construction that is taking place. I think we
can see tangible progress in this respect.

Road Safety is really a major concern for all of us. When you look at the estimated road traffic death rate per 100,000 population, as per Global
Status Report on Road Safety, 2013, in case of India, it is around 18.9 per cent while in our neighbouring countries like Bangladesh, Pakistan, Nepal
and Sri Lanka, it is 11.6 percent. 17.4 percent, 16 percent and 13.7 percent respectively. The situation in India is quite alarming The Government
must therefore take immediate steps to minimize the road accidents in the country. It is estimated that the fatalities is quite high and perhaps we
are losing 14 persons as is reported in media. Among other measures like the establishment of model driving training institutions in all states and
creating awareness among the general public road safety, I would urge the Ministry to consider deploying "Air Ambulances and trauma center” on
major national highways and expressways to save the precious lives of the accident victims. Secondly, there is an urgent need to bring in necessary
amendments to the existing Motor Vehicles Act, 1988 covering the entire gamut of issues related to motor vehicles and road safety. The Ministry
should issue necessary guidelines or directions to States from time to time for the strict enforcement of traffic rules and, if need be the amount of
penalties should be raised to such an extent that it acts as a deterrent and help in improving the safety of people on the roads.

The Pradhan Mantri Gram Sadak Yojana is another important scheme. However, period monitoring should be done to assess the qualities of roads
being constructed under the flagship programme.

Another important point is that the Ministry should revisit the toll rates that are charged from the road users. I do agree that one should pay for the
services, but my only point is that they should be reasonable and should not pinch the frequent road users.

To sum up the users of national highways throughout the country will definitely benefit with infrastructure development as increased connectivity
with far flung areas leads to higher economic activity, besides increasing the employment potential in our country where the unemployment rate is
very high. My only request to the hon. Minister is that he should take all the stakeholders into confidence and should start implementing the projects
after removing all the hurdles that come in the way of implementation of these very important projects, as otherwise it would only end up in huge
delays and cost overruns.

*SHRI A. ARUNMOZHITHEVAN (CUDDALORE): On the discussion on Demands for Grants pertaining to Ministry of Road Transport. I urge to fulfill
the following demands pertaining to my constituency:-

18. Four-laning of Cuddalore-Virudhachalam-Veppur- Vkootroad. Heavy traffic is found in the above road corridor This road provides
connectivity to two district Headquarters. I, therefore urge for four-laning of this road.

18. Four laning of Puducherry-Cuddalore-Chidambaram road - This road is in the East Coast Road. Thousands of tourists and pilgrims make use
of this road. They are mainly from Chennai and Puducherry. Many accidents also take place in this road. I urge for four laning of this road.

18. Provision of over-bridge at the cross road of Avatti in the assembly segment of Thittakudi in National Highway No.45 - As to avoid traffic
congestion and road accident in this road route, there is an urgent need for an over-bridge at the cross road at Avatti village. This work
should be given priority as this road provides connectivity to Chennai and Tiruchy.

I urge the Hon'ble Minister for Road Transport to fulfill all the demands.

*SHRI P. R. SUNDARAM (NAMAKKAL): Thank you for the opportunity to place some of my suggestions on the sector of Road Surfaces and
Highways through Demands for Grants. Roads is an important component in inter modal transport, development with connectivity to various
destinations every nook and corner of the country.

As intimated in the Economic Survey this year, our country has one of the largest road networks in the world spread over 48.65 lakhs km. It
comprises of national highways, expressways, state highways, major district roads, other district roads and village roads. As far as National
Highways are concerned, it plays important role in transporting above 50% of total goods in the country. But the ratio of the length of National



Highways is less comparing to State Highways.

There are certain challenges faced by the National Highways sector. Mainly delay in implementation of approved projects of National Highways
not only affects the development of transport but also causes for cost escalation which in turn become more difficult in completing the approved
projects. Secondly, acquisition of lands for the Road projects has not been completed with the stipulated time. The White Paper issued by the
Ministry of Road Transport and Highways indicates that the National Highways Authority of India was brought under pressure to award projects
without land acquisition and other regulatory clearances. It also indicates that 189 out of 332 NHAI projects in 20 states involving Rs. 27210 crore
are struck in dispute like land acquisition and other regulatory clearances. Further it has mentioned that some clearances should be given by the
Ministry of Forest which has also become a reason for the delay of sanctioned road projects. Therefore, the Government before sanctioning those
new road projects should ensure the clearance in all agencies to avoid struck of the approved projects.

Now Hon'ble Minister has fixed time frame like 30 km of laying NH per day, but this can be done only if clearances obtained from other ministries,
state governments in respect of environment and acquisition of lands. I request Hon'ble Minister to initiate action in this regard for the speedy
completion of sanctioned projects.

I am very concerned about the road safety in the Indian roads. The number of recorded deaths in our country is 1,40, 000 annually which is
highest number in the world. In addition, an estimated 2.2 million people are seriously injured on roads every year. Lack of adequate medical care
during the golden hours after the accidents has increased the number more,

Therefore, the Government should take initiative on road safety. Road safety is the important in each components of the traffic management
which includes the domains of traffic engineering with vehicle regulation, elements and methods of driver training , traffic enforcement and public
awareness. There should be scientific approach in dealing with road accidents. Today police personnel who investigate crashes are neither
professionally trained nor do they possess the basic tools to collect evidence and analyze and reconstruct the events leading to the crash.

Hence, I request the government that the it should constitute an agency with modern technological inputs on Road Safety. A separate
department on road safety should also be formulated in the Ministry to prevent enormous number of road accidents in the country.

SHRI B. VINOD KUMAR (KARIMNAGAR): Mr. Chairman, Sir, I would like to thank you for giving me this opportunity to speak on the discussion on the
Demands for Grants of the Ministry of Road Transport and Highways for the year 2014-15.

The investment proposal by the Ministry for this year is to the tune of Rs.37,880 crore, and that is for the National Highways and State Roads which
also include Rs.3,000 crore for the North East.

Sir, there is an ambitious programme of this Government to lay the road of 8,500 km in this financial year. I would like to read a few lines from the
Economic Survey of this year. It says:

"India has one of the largest road networks in the world, spread over 48.65 lakh km. It comprises the national highways, expressways,
State highways, major district roads, other district roads, and village roads. "

The total length of the National Highways is 92,851 km. These roads have to be developed; and the responsibility lies with the Government of India.

" Sir, around 50,000 kilometres was mandated to upgrade and strengthen the roads, out of which till this year, only 21,787 kilometres was laid. In
the same Economic Survey, it is also mentioned that 'for the last few years, there is a slowdown in laying the National Highways.' All the details are
given there. I do not want to go into all those details because of paucity of time.

However the hon. Minister, in his Press meeting while attending the National Road and Highways Summit, which was organised by the PHD
Chambers of Commerce in New Delhi a few days back, said that they are going to take the National Highways worth over Rs. 1,80,000 crore. The
Finance Minister, in his Budget Speech, harped on PPP model whereas the hon. Minister while addressing the Press a few days back, said that he is
going to consider the EPC (Engineering, Procurement and Construction) instead of PPP model. So, this policy is different from the policy, which was
announced by the hon. Finance Minister, which was of PPP. So, I want to get a clarification from the hon. Minister.



Sir, the hon. Minister also said that he is going to hold a meeting with the bankers next month as they have stopped funding various infrastructure
projects under PPP model. So, what is this confusion? What is the proposal of this Government, particularly on the National Highways? Although this
Government and the earlier NDA Government definitively gave priority to the National Highways yet this House should know as to what is the real
intention of the hon. Minister of having EPC as well as the contention of the hon. Finance Minister of having PPP model.

Sir, the previous Governments, be it UPA or the NDA, took loans from the World Bank worth 1965 million US dollars, from the Asian Development
Bank worth 1605 million US dollars. Likewise, they took loans from Japan Bank of International Cooperation and others. I would like to know whether
this Government is coming with a proposal to take loans from different financial institutions, particularly from the foreign countries.

Sir, with regard to Demand No. 83, which is mentioned in Volume II on Notes of Demands, page 284, there is a Central Road Fund. This was
revamped under the Central Road Fund Act, 2000. This Central Road Fund is being collected on maotors spirit and high speed diesel. I would like to
know as to what is the revenue receipts of this cess, which is accumulated to the Consolidated Fund of India. In the Demand, it is mentioned that
they are going to spend Rs. 17,000 crore under the Central Road Fund. This Central Road Fund not only caters to the needs of the National
Highways, there are also grants for the States because the rural roads are also laid under this Central Road Fund.

Just now, my friend from Odisha has stated that there is a lot of difference in regard to this fund being allocated to different States. Here, this
Central Road Fund, for the National Highways Grants to inter-State and economical important roads, has given Rs. 4,793 crore. For the National
Highways Authority of India, they have given Rs, 9,565 crore. This National Highways Authority of India is going on PPP model and BOT models,
Here, my suggestion would be that out of this Central Road Fund, grants may be given to the States so that they can, at least, lay the internal roads
connecting the districts and villages. It is because this fund is collected by imposing cess an petrol and diesel consumers.

HON. CHAIRPERSON : Vinod Kumar Ji, your time is up.

SHRI B. VINOD KUMAR : Sir, I am just speaking on the Demands for Grants.

HON. CHAIRPERSON: No doubt you are speaking on Demands for Grants but there is no time.
SHRI B. VINOD KUMAR : Please give me two minutes.

Let me speak on my State, Telangana. I have not yet come to my State. I am speaking on the Demands for Grants only. These are the few issues
which we should speak first at least. ...(Interruptions)

HON. CHAIRPERSON: Vinod Kumar Ji, please help me because there is no time.
SHRI B. VINOD KUMAR : All right, Sir. I will confine to my State of Telangana.

The AP Reorganization Act was passed by this House as well as that House and the State of Telangana was born very recently. There is a provision
in this Act that the Ministry of Highways will take the development of roads in Telangana because the percentage of national highways in the State
of Telangana is much less when compared to the national average. As Telangana is in the midst of the country, only the national highways, which
connect the North and South, are laid but there is no connectivity within the districts of Telangana. So, our hon. Chief Minister, K. Chandrasekhar Rao
Garu, has already written a letter to the hon. Prime Minister proposing 20 roads which connect the districts of Telangana region with the national
highways.

Lastly, with regard to accidents, last year nearly five lakh accidents occurred in the country. Out of which one lakh people died. The amount,
which they have allocated for avoiding accidents, road safety programmes, setting up of facilities on the national highways for road accident victims,
was only Rs.150 crore. My request would be that at least some increase in this amount may be done under this Head so that road safety can be
taken care of.

*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): NDA Government has big record in developing roads and Highways. Way back in 1999 itself, Atal
Bihari Vajpayee Government had launched National Highways Development Project (NHDA). Six years of NDA regime (1998-2004) has been
considered a golden in terms of infrastructural growth. Carrying this legacy forward, Finance Minister Arun Jaitley budgeted an amount of Rs. 37,880
crore for the sector. An amount of Rs. 3,000 crore was issued for roads connecting North-East States. 'The sector (roads) had taken shape from
1998-2004 under NDA-I. The sector again needs huge amount of investment along with de-bottlenecking from maze of clearances. UPA could add
only 1600 km Highways during 10 yrs of its rule. Finance Ministry also unveiled plan to construct 8,500 km stretch of national highways during 2014-
15 which mean around 23 km of highways must be constructed per day. India has emerged as one of the largest PPP markets in the world with over
900 projects in various stages of the development. UPA's dismal record. The road sectors has suffered a lot in last few years and the main reason
behind it is delays in clearances, the economic downturn and cautious lending by banks. According to a report, concerned Ministry had awarded
7,500 km of projects since 2012, but work couldn't be completed and it stuck in middle because of various issues like fund crunch faced by
developers and other environmental clearances. According to a report, erstwhile UPA Government could add only 315 km of India's highway network
since 2009. The road ministry recently had released a white paper on the issue which said, " Ministries whose contribution was integral to timely
completion of the project went about their tasks unmindful and unconcerned with the crisis they were creating due to delayed clearances/sanctions,
secure since the system demanded no accountability from them". Earlier, after coming in power the Prime Minister Narendra Modi took the
cognizance of the issue and asked the Ministry for a list of highway projects which stuck in middle because of varous reasons. What data say? In
terms of road, India's record is dismal in comparison to other countries. India has 53.8 % road which is far less than UK which has cent per cent
record on this sector. Even Malaysia (80.9%), South Korea (80.4), China (63.7%) and Indonesia (57.0%) is way ahead from us. The UPA
Government in 2013 had admitted that the NDA regime during its term constructed nearly half the total length of national highways laid during the



last 32 years. In an affidavit before the Supreme Court, the government had conceded that during 1997-2002 (ninth five-year plan) when NDA was in
power, 23,814 km of highways was added. The SC was told that the length of national highways in the country was 29,023 km in 1980. In 32 years,
successive Governments added 47,795 km which expanded total length to 76,818 km by the end of 2012. Though National Highways comprise only
1.7% of total road network but it carries about 40% of road traffic. Currently India has total road network of 46.90 lakh km. If we categorise this,
national highways account for 79,116 km, state highways to 1,55,716 km and the remaining 44.55 lakh is 'other roads'. Narendra Modi always
highlighted this point in his campaign that good roads and highways are the sign of prosperity for any country. Underscoring this point, Government
has announced these reformatory steps aiming to give boost to those sectors. Now only hitch is its implementation part as any project is considered
good only if it is implemented in proficient manner.

The following are the important issues of Ministry of Road Transport and Highways related to my Parliamentary Constituency Nandurbar,
Maharashtra :-

1. The conversion of State Highway Ankleshwar-Burhanpur into National Highway as a large number of people travel on this road. This road
connects two states.

2. The work of 4 lanning National Highway No. 6 Surat —Navapur-Amravati is going at a very pace. This is an important route of my constituency
and the funds may kindly be allocated immediately so that work could be completed at the earliest.

3. The condition of the roads from Shahda-Dhalgaon-Dediapada-Baraoda is very bad. A number of road accidents occurred due to this. The funds
for repair work may kindly be allocated immediately.

4. Visarwadi-Nandurbar-Shahada-Khetia-Indore is a State Highway. It should be converted into National Highway as it connects more than one
state.
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*SHRI BHAGWANTH KHUBA (BIDAR): We all know that, as our country's Prime Minister from March 1998 to May 2004 Shri Atal Bihari Vajpayeeji
transformed the economic policy framework positively and in a big way.

Telecommunications, civil aviation, banking insurance public sector enterprises, foreign trade and investment, direct and indirect taxes,
agricultural produce marketing, small scale industries reservation,urban land ceilings, highways, rural roads, elementary education, ports, electricity,
petroleum prices and interest rates were all subject to far-reaching reforms during his tenure. These reforms yielded handsome results and in 2003-
2004, growth shifted to above 8%.

Thereafter, it was complacency toward reforms, brazen corruption and outright policy mistakes and gross inaction under the successor UPA



Government that cut the growth rate significantly.

A 'Dream project of Shri Vajpayeeji, -- the National Highways Development Project was initiated to upgrade, rehabilitate and widen major
highways in India to a higher standard.

"National Highways" account for only about 2% of the total length of roads, but carry about 40% of the total traffic across the length and breadth of
the country.

During 1997-2002, the length added to National Highway was 23814 kilometres, during 2002-2007 it was 9008 kms and during 2007-2012 it
was 10228kms.

Under the UPA government, the progress of development of National Highways reduced rapidly due to various problems like delays in land
acquisition, environmental and forest clearances, approval of rail over bridges, shifting of utilities, economic slowdown, etc.

The construction of national highways throughout the country will benefit its users, due to infrastructure development which will also help
improve their socio-economic condition, increase connectivity with far flung areas resulting in higher economic activity. It will also increase the
employment potential for local labourers for project activities.

I therefore request our government to speed up the implementation of Highway development with particular emphasis on the following:
[0 ACCELERATED ROAD DEVELOPMENT PROGRAMME FOR NORTH EAST (SARDP-NE)
00 DEVELOPMENT OF ROADS IN LEFT WING EXTREMISM (LWE) AFFECTED AREA
0 ALSO AIM AT THE DEVELOPMENT OF ROADS NOT COVERED UNDER THE NHDP.

I welcome to this demand for grants and thanks the Hon'ble Ministers for transport and national highway Shri Gadkariji and Hon'ble Prime Minister
Shri Narendra Modiji to take yet another landmark development and provide the nation with environment safety without cutting the trees with
replanting system, this is very useful for our environment and wild life also.

Transport facilitates growth and development in the other sector of economy such as agriculture, mining and tourism sector, travel from one point to
another. I would like to suggest the government that according to statistics poor road infrastructure network is therefore one of the priority of
government. As we move forward, the department will continue to improve the quality of the road infrastructure in both rural and urban areas, in
addition to road construction and maintenance. We will focus our attention towards the rollout of an integrated transport infrastructure to enable the
different modes of transport, especially road and rail transport.

Also, I would like to bring important issue from my constituency, i.e. Upgradation proposals from State Highway into National Highway The proposal
has been sent by the State Government of Karnataka to Central Government.

The State Highway 15 starting at border of Karnataka-Maharashtra State near Wanmarpalli of Bidar district is important state highway
connecting Deglur, Nanded in Maharashtra, Bidar, Chincholi in Karnataka, Tandur, Maheboobnagar and NH-17 in Telangana State. This highway
connects two important Sikh Pilgrim Centers at Nanded in Maharashtra and Bidar in Karnataka, hence I request you in interest of public to kindly
upgrade the 'Wanmarpalli-Bidar-Chincholi-Tandur-Maheboobnagar to National Highway 7'. It has total length of 100 kms.

The Basavakalyana in 12t century of social reforming movement of Shri Jagadguru Basavanna in Bidar district is an important historical,
pilgrim and tourism center with taluka headquater of large population and also having direct approach to National Highway-9. Due to large volume of
traffic in the town, roads are very insufficient to cater to the needs, therefore it is requested to construct a bypass road to Basavakalyana from NH
—9 and end at NH-9 covering the whole Basavakalyana town.

The state highway SH-34 (Aurad-Sadashivgud) starts at border of Karnataka-Maharashtra state in Bidar district and connects at NH-9 passing
through Aurad, Bahalki and Basavakalyana talukas and other revenue centers of Bidar district. In view of importance of this road and large public
interest, it is requested to convert the 'Andhara border Jamgi-Sangam-Bhalki-Dadgi Cross-Machlam-Basavkalyana State Highway to National
Highway.

Work being proposed under CRF (Central Road Fund) from Bhalki-Hulsoor to Maharashtra border —35 kms —SH 123.
Nimbarga to Nimbal up to Maharashtra border Aland taluka km 00.00 to 25 kms under CRF .

Improvements to road from Adchincholi to Madan Hipparaga- km 0.00 to 10.00 in Aland taluka.
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*SHRI M. MURLI MOHAN (RAJAHMUNDRY): I take this opportunity to express my profound gratitude for my able, dynamic leader and techno-
sawvy Chief Minister of Andhra Pradesh, Shri N. Chandra Babu Naidu garu, for enabling me to enter this temple of Democracy. I am sure under his
leadership, the State of Andhra Pradesh will reach greater heights and he will bring pristine glory. I am also deeply indebted to my people of
Rajahmundry Constituency for having reposed faith in me. I also like to express my sincere greetings and felicitations to Shri Narendra Modi Ji,
Hon'ble Prime Minister of India, a people's leader and his entire team of Ministers.

While supporting the Demands for Grants by the Ministry of Road Transport and Highways for year 2014-15, I would like to make some suggestions
and observations regarding construction of National Highways.

Road transport is one of the most promising and potent means for rapid industrialization and agricultural advancement. It plays an important
role in the economy of the country and is particularly suitable for short and medium distance. It provides the basic infrastructure for bringing the
majority of the people who are living in far off villages into the mainstream of life by connecting them with the rest of the country.

While Railways occupy the predominant position in the transport network in the country, the role of road transport has steadily been
increasing. With the spread of green revolution in the country and industrial growth and opening up of new areas, the road transport has assumed
greater importance as the growing demands for supply of inputs like fertilizers, seeds etc. as well as the transport of agricultural produce to markets
have to be met largely by road transport.

Secondly, the quality of the roads is inadequate and cannot meet the needs of the efficient and fast moving transportation. National Highways
which are the prime arterial routes span about 58112 km throughout the country and cater to about 45% of the total road transport demand.

The National Highway Development Programme (NHDP) which was launched in 1999 is to give a boost to the economic development of the
country. As we all know, the programme is being implemented by National Highway Authority of India (NHAI). Golden Quadrilateral (GQ) comprising
the National Highways connecting the four metro cities Delhi, Mumbai, Chennai and Kolkata and has the total length 5846 km.

Although we have made much progress in the development of roads sector, there is a lot to be done in construction of certain National
Highways projects in various parts of the country particularly in the State of Andhra Pradesh which has no capital city till now. Due to bifurcation of
this state, the state has to invest for the development of roads and highways. I would urge upon the Minister to kindly allocate adequate funds
liberally.

Thirdly, I understand that the Ministry of Road Transport and Highways are facing some bottlenecks/hurdles in completion of the ongoing
projects due to litigation of construction sites allocated for road networks. The Ministry is also facing major issues like, heavy taxes, no proper
maintenance, lack of co-ordination, less roads in rural areas, lack of sufficient guest houses along the road, insufficient management and services
and bad conditions of roads. I would request the Hon'ble Minister to kindly to address these issues.

I would like to bring to the notice of august House regarding increasing rise in accidents occurring on National Highways and other parts of the
country. I observe that the existing emergency services of Ambulances and traffic police at road side, are not adequate to deal with the situation.
Due to lack of non-availability of ambulances, 90% of the people have suffered irreparable loss of lives.

I would request the Minister to kindly to provide medical ambulances at the vulnerable points/accident prone areas atleast for every 15 km
with deployment of sufficient doctors and traffic police round the clock. I would also rise important issue that due to accidents, most of common
people particularly poor and vulnerable sections of the society, where the death of the main bread-winners of the family, has caused deep anguish
and pain over loss of their loved one. I would request the Central Government to formulate any scheme/plan for compensation to the victims family
so that the dependents of kith and kin of the deceased persons will eke out their livelihood without any hardship. In this regard, I would urge upon
the Central Government to formulate any scheme for compensation to the victims of the kith and kin by consulting various stake-holders of insurance
companies.

Coming to the Budget allocation, the Hon'ble Finance Minister in his maiden budget was kind enough by sanctioning an allocation of Rs. 37,880
crores to the National Highways Authority of India and State Roads which is a welcome step. It is indicative of the fact that the Finance Minister has
given more priority for infrastructure development including roads and highways expansion.

Finally, I would like to state that the existing roads of my Rajahmundry Constituency are very narrow. A relook at expansion of widening of
roads in the entire city of Rahahmundry is an urgent need of the hour. I would request the Hon'ble Minister, to kindly sanction adequate funds to the
tune of Rs. 500 crores in order to meet its demand for expansion of roads.

Rajahmundry is situated on banks of River Godavari. Pushkarams fall after every 12 years whereas Mahakumbamela falls after every 144 years
and next Mahakumbamela falls in River Godavari, in July, 2015. I would earnestly request the Government to allocate Rs. 500 crores for expanding
and widening roads with due impetus given to greenery.



With these comments, I offer my support and endorse the Demand for Grants for 2012-13 as worth of adoption.
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18. Speech was laid on the Table
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SHRI SANKAR PRASAD DATTA (TRIPURA WEST): Hon. Mr. Chairman, Sir, this is the first time that I rise in this august House to speak. This is my
maiden speech. I hope you will help me.

HON. CHAIRPERSON: Be brief.

SHRI SANKAR PRASAD DATTA : Sir, our hon. Road Transport and Highways Minister has proposed a 21 per cent increase in the Budget for this

year. All of us know that though people are thinking of going to the Moon on a regular basis, still road transport has taken an important part in
conveyance. In this respect, I would like to say that there is 21 per cent increase in the Budget allocation. It is a hopeful thing. But in the case of
North-Eastern States, only Rs.3,000 crore has been allocated. It is less than Rs.300 crore from the previous year, that is, 2013-14. So, it is my
request to the hon. Minister to look in this matter.

If we go from Kolkata by road up to Agartala, in my State Capital, the roads of the southern part of West Bengal, the roads of North Bengal
and its bridges and the roads of Assam and Meghalaya are not in good condition. Our Minister has proposed that this year 8500 kilometres of road
will be constructed. I hope the Minister will look into the matter of road condition in the case of North-East as the roads in the North-East are not in
a good condition.

Sir, in the Northeast, extremism is a problem. I think that due to lack of connectivity, which is one of the reasons, this problem is increasing. So, it is
my humble request that the issue may be looked into seriously.

Sir, now I come to my State Tripura. 1t is a sad state of affairs that in the last three years all the 31 States got money from the Central Government
to construct National Highways and other roads, but the State of Tripura did not get a single penny. Therefore, I request the hon. Minister to see to
it as to why Tripura did not get any money. I hope that he will look into this matter and fulfil the demand of the people of Tripura.

I would also like to say that there are 21000 kilometres of four-lane roads in our country. In view of the length of four-lane roads in India, the
Northeast is in a very bad position. The five States of Northeast — Tripura, Arunachal Pradesh, Mizoram, Nagaland and Sikkim — including the
Andaman Islands, Dadra and Nagar Haveli and Daman and Diu have not even a single kilometer of four-lane road. The former Prime Minister, Dr.
Manmohan Singh, on 29 October, 2005 declared in our State, among a huge gathering, that the National Highway No.44, which goes through our
State, would be converted into a four-lane road. But, it was all in vain. It is my request that 331 kilometres of National Highway should be
constructed and necessary money for this should be provided by the Central Ministry.

My last point is about the link road from Kukital to Sabroom. The length of this road is 331 kilometres. But, a few days back, the Central Government
announced that only a stretch of 133 kilometres of it, which is the middle portion, will be constructed. From Kukital to Sabroom, this is the fag end
link road of our State. During rainy season, due to incidents of landslides, the people of Tripura suffer a lot. So, on behalf of the peaple of Tripura, my
first demand is that the National Highway from Dharmanagar to Sabroom and the National Highway No. 44 No.208, from Kukital to Sabroom, should
be constructed, immediately.

With these words I thank and conclude.

*SHRI P. KUMAR (TIRUCHIRAPPALLI) : I support the Demands for Grants of the Ministry of Surface Transport and Highways.

Against Demand No. 83, for the Ministry of Road Transport and Highways, the Government had allocated Rs. 34,880 crore for this year. I also find
that there is a separate allocation of Rs. 3000 crore exclusively for the North East. There is also a provision for Women Safety on Public Road
Transport, which will be funded from the Nirbhaya Fund. There has been a constant increase in the yearly allocation for the Ministry over the last few
years, but from the point of view of infrastructural facilities provided to the people, it does not commensurate with the allocation.

Anyway, while supporting the Demands of this Ministry, I would like to point out certain difficulties that people are facing in connection with
the road infrastructure that we have in India.

India has one of the largest road network in the world, spread over 48.65 lakh km. It comprises of national Highways, Expressways,
Stateways, Major District Roads and other District Roads, and also village roads. The National Highways has a total length of 92,850 km); this serves



as the arterial network of the country. The development of National Highways is the responsibility of the Centre. It has been mandated to upgrade
and strengthen a total of 54,478 of NHs, through various phases of the National Highway Development Project. Out of this, about 21,800 km has
been completed till March 2014 and the rest are to be completed in the years to come. It is sad to note that the pace of construction over the last
few years has been very tardy, due to various reasons. I earnestly appeal to the Hon'ble Minister to complete them early.

I am happy that the Union Budget 2014-15 has given importance to fast-tracking of Highways Projects and to improving the road infrastructure
to augment the nation's arterial network. Here I am reminded of the period when the Golden Quadrilateral Project was conceived for the first time,
during the NDA's time, more than a decade back. I am happy that it has gone a long way in building road infrastructure and it is a great success
Now.

I am also happy that the Minister of Road Transport and Highways has asked the Prime Minister to allow him to clear project of over Rs. 1000
crore, which have been delayed inordinately due to various reasons. I am also happy that the Ministry on its own brought out a White Paper on
NHAI We are saddened to note that the UPA Government had halted the NHAL It states that about 57% of the projects were stuck due to previous
Government's policy paralysis. It points a finger at projects being awarded without land acquisition, without mandatory clearance from the other
Ministries, etc. Today, the construction of roads is just 3 km per day; and 250 road projects worth Rs. 60,000 crore were delayed. I hope that the
Minister would take note of all these things and complete the projects. I also note that the Government has given an ambitious target to build 30
kms per day. Let us hope that this Government achieves the target set for itself.

When we think of roads, immediately the road accidents come to our mind. Everyday, there are umpteen number of road accidents take place
on Indian roads. Is it not the responsibility of the Government to save the lives of its citizens? Accidents happen due to various reasons. But it is the
duty of the Government to take care of them. Apart from the allocation from the government of India, the National Highway Authority of India gets a
part of the fuel cess imposed on petrol and diesel, to fund the Highway Development Projects. When it gets so much money, it should take care of
the patients in case of accidents. Hence, I suggest that a separate fund may be created from out of this money, so that it could be utilized for
welfare of road users. The cess is being collected from the public, on the per-litre basis, and so, with every litre of petrol or diesel that is purchased,
the cess is collected and it is collected in several crores per year. When the Government collects so much from the public, it should also reciprocate
in case of accidental death and injury. Though it would not compensate for the loss of life and injury, but it would be a welcome step, if the
Government considers this.

Second major concern of the road users of National Highways is the toll-related issues. Toll is being collected from the road user, but there
are certain issues of toll from the people who are residing on either side of the toll centres in the villages or even in cities. They are not able to pass
though the toll roads, freely; and this is a major concern. Secondly, on highly congested roads, toll is adding to the congestion, as we saw in Delhi-
Gurgaon Toll Road. So, the Hon'ble Minister has to take into consideration these concerns and do the needful.

Coming to the problem that people in my constituency Trichy face we know that there is an ancient temple in Srirangam. Here, the National
Highway No. 45 divides Srirangam into two, namely Kondayampettai and Ponnurangapuram areas, in Ward No. 6 within the Tiruchirappalli
Corporation limits.

When this NH-45 was constructed as a pucca six-lane Highway during UPA period, adequate attention was not paid to the free access of
people from Kondayampettai to Grand Annicut via. Ponnrangapuram and vice versa.

Hence, the people from Kondayampettai are not able freely go to the other side, that is, Ponnarangapuram. However, people often cross over
this Highway, unmindful of the traffic, thus leading to several accidents, putting the lives of the people in great danger.

To avoid recurrence of such accidents, if the National Highway is reconstructed as a flyover at this junction, it would be of very great help to
the people of my constituency.

On the National Highway-45, people are not able to go from the TVS Toll Gate side to Ponmalai side, because there is no access. People of my
constituency are undergoing a lot of undue suffering because of this. So, to enable people to go from TVS Toll Gate side to Ponmalai side, I request
the Hon'ble Minister to allocate fund to construct a flyover on NH-45 in my constituency. I will be happy if a decision is taken and a flyover
constructed immediately.

Similarly, on the National Highways, regularly Goods Carrier trucks/lorries pass through and the drivers and cleaners drive continuously for
hours together. For their rest leisure, I feel that it will be good if a resting place with toilet facility is constructed at a distance of every 50 kms. on
the National Highways. I request the Hon'ble Minister to kindly look into this and do the needful.

The next point is in connection with the toll charges being collected from farmers. In almost all the rural areas, we have many villages where
farmers produce agriculture commodities and we often see them taking their produce in tractor and other vehicles. Presently, toll charges are being
collected from them also. I feel that it will be a good gesture on the part of us, if the Government decides not to collect from the farmers when they
carry farm products in their trucks and other vehicles. I request the Government to consider this sympathetically and take a decision in this regard
S0on.

Similarly, I request the Hon. Minister to instruct the NHAI so that toll is not collected from the handicapped person.

With the hope that the Hon'ble Minister would take care of all this, I support the Demands for Grants once again and I conclude.

*SHRI M. UDHAYAKUMAR (DINDIGUL): I have been elected from Dindigul constituency of Tamil Nadu State by the blessing of our Supremo
Hon'ble Chief Minister Dr. Puratchi Thalaivi Ammaji (J. Jayalalitha) of Tamil Nadu who has dedicated her life solely for Tamil Nadu's growth which is
very clear in her very slogan "Makkalukaha Naan, Makkalal Naan" that means "I am for the People and I am by the People”



I would like to bring to the kind attention of Hon'ble Minister some of the following points which I need for my constituency urgently. There is
a

need to extend the NH Road from Coimbatore to Dindigul to ECR via Natham, Kottampatti, Singampunari, Thirupathur and Karaikudi.

The NHAI is proposing to expand the Dindigul-Coimbatore-Hasanur portion of the NH 209. The said proposal may be extended from Dindigul
connecting east coast road via Natham, Kottampatti, Singanpanari, Thirupathur and Karaikudi. The Dindigal-Coimbature-Hasanur Road runs through
Ottanchathiram, Palani, Udumalpet, Pollachi, Annur and Satyamangalam. The by-pass will be built in Ottanchattiram, Chatrapatti, Ayakkudi,
Madathukulam, Udumalpet and Pollachi. If this could be extended up to East coast road many of the entire trade cities covering 7 southern district of
Tamil Nadu will get the benefit of extending the road as well as the Ministry of Road and Transport will get more benefit out of this extension.

There is a need to pave a ring road connecting East and South of Dindigul Municipal Corporation Area in order to avoid Traffic Jam.

I would like to bring to kind attention of Honourable Road and Transport Minister again the need for a Ring Road in Dindigul Municipal
Corporation Area to connect the East and the South Areas.

Dindigul, being well known Industrial Area, it is very thickly populated and the transportation is much at the peak time to go for a ring road
which connects East and South. We have already a ring road connecting West and North. If this could be undertaken immediately at least many of
the traffic jams that are taking place every now and then could be avoided and the transportation can be made smoothly without disturbing the
public. So, I urge the Hon'ble Road and Transportation Minister to take into consideration the public demand and do the needful for the public.

There is also need to take adequate steps to prevent Road Accident in the NH Road between Ottanchattram to Dindigul by straightening the
Road where it is necessary.

There is a demand to straighten the road between Ottanchattram to Dindigul. As all of you are aware many of the accidents are occurring in
this area.

I would like to bring to the kind attention to the Hon'ble Road and Transport Minister once again the need to straighten the NH Road which is from
Ottanchattram to Dindigul. Every day there are several accidents taking place in this area. If the roads are straightened then we can avoid lot of
accidents occurring in this area.

SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Thank you very much, Mr. Chairman, Sir, for giving me this opportunity to speak on this subject.

Sir, as everybody knows, roads are lifeline of a nation. Roads are also index of civilization. Here, I remember famous lines of an American President,
Eisenhower "America did not build the roads, it is roads that built America." Such is the importance of roads.

I congratulate the new Road Transport Minister's plan to scale up the construction of roads up to 30 kilometres per day by 2016. The Government
wants to add 1.55 to 2 per cent to India's GDP through the developments of roads, ports and airports in the next one and a half years.

Sir, Mr. Gadkari, as Minister of Transport in Maharashtra, did a wonderful job in completing the Mumbai-Pune road, six-laning of Cement Concrete

road. That road actually goes to his credit and he has completed the road well before the target date. Now, he wants to complete 30 kms. of
National Highways per day, which would really be a commendable job if he does so. I am saying this because the UPA Government had targeted 20
kms. per day, but they could achieve only 5.2 kms. in the last fiscal. This year also, we would like to complete 8,500 kms., which works out to 23
kms. per day. If he does so, then this is a very appreciable thing.

The delay in execution of National Highways is for three reasons, namely, land acquisition, environmental clearance and lack of availability of
aggregate and sand quarries. Unless, land acquisition is done prior to taking up the projects, it is very difficult. I hope that the hon. Minister will
concentrate on this issue.

As regards environmental clearance, yesterday, the hon. Minister for Environment and Forests -- while replying to the discussion on his Ministry's
Grants -- categorically stated that he is going to simplify the rules in giving clearances. This is a welcome step, and it is going to solve the
environmental problems.

As regards aggregate and sand availability also, the hon. Minister -- when he was doing the job of Mumbai-Pune road -- had acquired stone quarries
and sand quarries well in advance; they handed over the quarries to the contractors; and in this way the contractors' job has become very easy and
they were able to complete that project well in time.

First of all, they have taken up the four-laning of Golden Quadrilateral and North-South and East—West Corridors, but before they could complete the
four-laning project, the demand has come for six-laning. Now, they are taking up six-laning projects. My suggestion to the Government is that
instead of taking up six-laning projects and widening them to six-lanes, it would be better if they take up another parallel four-laning project so that
they do not disturb the existing traffic, and the demand would also be there by the time they complete this project. This is my suggestion, and the
Government may examine it.

There are lot of demands from people for construction of underpasses when we visit our constituencies. There are many big villages, and they have
not been provided with underpasses and service roads as well, and to cross from one side of the road to the other side is very difficult. Further, it is
causing a lot of accidents also. Hence, I would request the hon. Minister to instruct the Department to provide underpasses wherever these are



genuinely required. I think that it is a very important issue.

As regards my State of Andhra Pradesh, there are many proposals to upgrade State Highways into National Highways. According to the Andhra Pradesh
Reorganisation Bill, 2014 also, rapid transport system would be provided between the new Capital and Hyderabad. Further, the new Capital has to be
connected with the district headquarters. These roads also have to be improved, and the Government of India has to help the State Government in this
matter.

I would request that the above mentioned points be considered by the hon. Minister. With these few words, I support the Demands for Grants.
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#SHRI T. G. VENKATESH BABU (CHENNAI NORTH): India has a road net work of 46,89,842 kms in 2013, the 2"d largest in the world. The density of
India's roads at 0.66 km of roads for every square km of land is similar to that of USA. But the qualities of Indian roads are a mix of express ways,
modern highways and narrow, unpaved roads. Only 54% of it is paved as on 2011. India has 0.07 kms of highways per 1000 people. In USA it is 21
kms.

As of April 2014 India had completed 22,400 km of recently built 4/6 lane highways. But the rate of acceleration since 1999 has slowed down
in recent years. There was just 500 kms of new road projects in 2013.

Indian road network carries 65% of freight and about 85% of passenger traffic and contributes 4.7% to GDP. Comparatively Indian Railway
contributes only 1% to GDP.

Privatization in road building has helped greatly. The National Highway Authority of India established in 1989 was deprived of funds. Since
1995, after private sector is allowed in building roads, 70,000 km of National Highways of which 16,500 km are 4/6 lane modern highways was
commissioned by 2011.

The conversion to concrete roads from bituminous roads is more durable, weather- proof and requires less maintenance. The era of
bituminous roads has to go even in laying rural roads.

The expressways make up 1208 km by 2013. There is ambitious target to lay 18,637 km network of brand new expressways by 2022. The
Government has to put greater emphasis on achieving this target since present average speed of 30-40 kmph (greatly reduced by traffic congestion)
has to be speeded up to achieve fuel efficiency.

The modern road known as 4/6 lane highways has an ambitious target of 33,441 kms, which is attainable if we can achieve the monthly target
of 600 km through 2014. But the progress is very tardy.

State highways with the length of 1,63,898 km (as of 2011) has under implementation of nearly 11.4 billion dollars worth of projects, with and



arterial route of 1,37,712 km. Tamil Nadu and Gujarat have remarkably better road network than other states.

But it is the status of urban and rural roads which stretch to 44,55,511 kms is worrisome. These roads provide connectivity of State and
National Highways. Since they are in very bad shape, the much needed connectivity is missing. This is due to the patchy implementation of the
schemes. The Government scheme has failed to improve India's awful rural road infrastructure. The much trumpeted Prime Minister Rural Roads
scheme known as Pradhan Mantri Gram Sadak Yojana has not improved the condition of these roads. This Government has to concentrate more on
these roads to wipe out bottlenecks in road transport. Otherwise the superimposed national and state highways will be hampered by the poorly laid
urban and rural roads.

But there are worrisome factors in developing the vehicular traffic which account for 24% of CO, emission worldwide. The carbon emission

will contribute to global warming. Hence the funds for surface transport will be channelized to Railways which is more environment friendly. Trains
run on electricity will half the fuel cost and will cushion the fluctuating international fuel costs of petro products. Further road transport is a spatial
activity and more prone to accidents and causalities.

The BOT (Build-Operate-Transfer) and the BLT (Build-Lease-Transfer) models of private participation on roads are cost effective. Even after
collecting the entire cost, the toll system does not go. Collection and frequent increase of more fees lead to excessive toll which makes travel
unviable. Unsurfaced mixing of traffic, multiple check posts and more toll tax/octoroi on duty collection impede the speed.
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*SHRI SHIVKUMAR UDASI (HAVERI): I would like to bring to the kind attention of the Government that the four-lane passing through my
parliamentary constituency has not been done in a scientific manner. The construction work is not done properly, causing inconvenience to road



users and causing fatal accidents. I have written to the concerned authorities to execute number of pending and incomplete works on this stretch,
but no action has been taken.

During my interaction with the Haveri City populace, about six-laning passing through my constituency, public complained only about the tardy
work done in the four-laning of highway.

I am also given to understand that six-laning from Bangalore to Chitradurga and Dharwad to Pune has begun. Maximum stretch of six-laning
between Chitradurga to Hubli passes through my constituency, which is yet to commence. I do hope that the long-standing demand of the local
public shall be fulfilled by undertaking this works expeditiously, on priority.

At present, a Village Underpass of size 10 X 5.5 m exists at km 319.165 at Motebennur Village in Byadagi Taluk, which is unable to cater the
present traffic movement of RTC buses and other vehicles as Motebennur is the gateway to Byadgi Town, which is famous for Red Chillies. Also, the
road crossing through Motebennur is State Highway (SH-136) connecting Soraba Town with Gajendragad.

Further, I am given to understand that there is a proposal to construct a High-tech Bus Stand in Motebennur Village which is around 100m
from the existing underpass provided by NHAL Residents were upset that despite repeated requests and protests, no steps had been taken by the
National Highways Authority of India (NHAI) to construct an underpass and develop service roads near their village. The villagers demand that the
process of constructing village under across SH begin immediately. This underpass will greatly improve life for local people, which will help them
eliminate delays for reaching Byadagi town. Taking into consideration all these facts and to find a solution to this problem, construction of an
underpass would be a good option. Therefore, it is requested to construct an additional underpass of size 10 X 5.5 m opposite to the proposed Bus
Stand. There is no direct access from National Highway to the famous religious village, Devaragudda (Mailarlingeswara Temple). At present, vehicles
going to Devaragudda Village are using the existing vehicular underpass at km. 3114156 which is around 1.25 km. away from road leading to the
Devaragudda Village. Considering the fact that a huge number of devotees visit Devaragudda village during the auspicious days, i.e. full moon day
and during annual festival period which will spread over a month, it is requested to kindly consider construction of vehicular underpass at km
309+900.

In Kakol Village, even though the main village is located at Km. 310+600, public are using the existing VUP at Km. 311+156 for crossing the
highway. Crossing the road is a nightmare for pedestrians because of heavy vehicular movement throughout the day. Residents cross the highway
unauthorizedly, due to which number of fatal accidents happen. Lack of patience among public while crossing and heavy traffic density are the
reasons responsible for the accidents. The speed and density of vehicles have increased drastically after the construction of highway. The public can
expect the realization of one of the long pending demands of pedestrian underpass in Kakol village. Hence, it is requested to provide the Pedestrian
Underpass at this location for safe crossing of pedestrians.

Under four-laning, NHAI proposes to construct service road adjacent to the existing minor bridge near Motebennur (Shaadi Nala) at km.
321+415 by providing pipe culvert for the proposed service road. Public have demanded construction of box type culvert for the service road portion,
considering huge flow of water along with floating materials which submerge the adjacent land during the rainy season. In view of the above, it is
requested to provide suitable box type culvert for the service road at the above location. The culvert will facilitate the movement of agricultural
vehicles and cattle of the local residents. In the absence of the culvert, the villagers lad to cross the Shaadi Naala through a local arrangement,
which caused great difficulties to them, especially during the rainy season, posing threat to the lives of the cattle and hardships to the people. The
construction of the culvert over the Shaadi Naala will eliminate the problems of the local populace.

National Highway 4(NH 4) is a major National Highway in Western and Southern India. On one hand the country is rapidly progressing
towards modernization whereas in the other the people of rural areas of the country do not even have proper toilet facilities. One such example is
the absence of public toilets in the National Highway (NH) 4 between Bangalore and Hubli. The local passenger along with the tourists are facing
much inconvenience due to this issue. There is no provision of toilets. Though the small line hotels/dhabas have toilet provision for their customers,
still the passengers travelling to this stretch are compelled to go to the roadside drains when nature calls.

Tourists at large number travel this way everyday to visit tourist places and neighbouring Goa. So now the big question arises that, does it
seem proper that we cannot even cater to the basic need of the tourists? It is high time that the Administration and the NHAI should concentrate on
this issue and find a solution for it as soon as possible. I urge the Hon'ble Minister to direct the concerned officials of NHAI to make a provision of
public toilets on this important stretch of NH.

I am given to understand that the Union Ministry of RTH has given its nod for up gradation of seven SHs with a total length of 2108 km inot
NHs in May, 2014. But SH 6 (Karwar-Kaiga-Yellapur-Mundgod-Bankapur-Savanur-Gadag-Gajendragad-Hanumasagar-Ilkal) or Gajendragad to
Kushtagi have not been included for upgradation. This SH should be developed for the growth of North Karnataka. This will lead to economic
development and tourism promotion leading to job generation. I do hope that the new dispensation at the Centre will assist the State Government to
implement the multi-crore road development projects. In a federal structure, the Centre has to assist States in developmental activities. This
highways would connect northern and western parts of the State, besides easier access to Andhra Pradesh, Goa and Maharashtra. I earnestly
request the Hon'ble Minister to include this SH upgradation into NH during the current financial year.

*SHRI K. PARASURAMAN (THANJAVUR): I would like to place below mentioned demands in respect of the people of my Thanjavur Lok Sabha
Constituency, Tamil Nadu. Thanjavur — Pattukottai — Aranthangi — Karaikudi — Kallal - Kalayarkoil-Maravamangalam — Illayandugi — Paramakudi —
Mudukulanthur - Sayalkudi road is an important state highway (SH 29) connecting important districts of Thanjavur, Pudukottai, Sivagangai,
Ramanathapuram, etc and arterial road of interstate cities of Tamil Nadu, port connectivity and running along the coastal area. This road is having a
total length 248.2 km. There is very heavy traffic flow. Hence upgradation of state highway to National Highway is necessary.



Perambur-Manamadurai is an important National Highway in Tamil Nadu (NH-226 Extn). It connects Perambalur, Ariyalur, Thanjavur and Pudukottai
districts. In this road, fabulous Thiruvaiyaru town exists at Km 56/4. Thiruvaiyaru is one of the ancient and historical important towns in Tamil Nadu.
Pilgrims from several parts of the country visit Ghingalur Chandran temple, Ayyarappar temple, Poondimatha Basilica. The famous Thiyagaraja
Aradhana festival celebrated every year attracts music lovers from all around the world. It will be music extravaganza for musicians.

As there is no railway at Thiruvaiyaru, Road transport is the only source of movement. The stretch passing through this town is highly congested,
where narrow carriageway exists and no berms also causing traffic congestion frequently. In order to facilitate continuous flow of traffic by diverting
the vehicles through outer of town, the new bypass road is proposed diverging at km 55/6 and merging at km 61/4 of Perambalur-Manadaruai road.
The total length of bypass will be around 6.00km.

The traffic between Thanjavur and Trichy is very heavy. Thousands of vehicles pass through this stretch every day and it remains congested at
several points. It hinders free flow of traffic movement and prone to fatal accidents also. Considering this, demand for strengthening and widening of
Tnanjavur-Trichy stretch of National Highway (NH 67) has gained momentum. However, I understand that progress of this project is very slow and it
has to be speeded up.

I shall, therefore, request to kindly take necessary steps in speeding up of this project and allocate adequate funds at the earliest.

The traffic between Thanjavur and Nagapattinam is very heavy. Thousands of vehicles passes through this stretch every day and it remains
congested at several points. It hinders free flow of traffic movement and prone to fatal accidents also. Considering this, the demand for widening and
strengthening of Thanjavur —Nagapattinam stretch of National Highway (NH 67) has gained momentum. This stretch of NH is very vital. Besides,
Thanjavur pilgrims from all over the country and abroad make it a point to go to Nagapattinam for their visit to Velankanni and Nagore. Both are holy
shrines of Christians and Muslims respectively. However, I understand that progress of this very important project is very slow and it has to be
speeded up.

I shall, therefore, request to kindly take necessary steps in speeding up of this project and allocate adequate funds at the earliest.

Thirukattupalli —Sengipatti-Pattukottai Road (SH 99) is an important state highways connecting three districts Trichy, Thanjavur and
Pudukottai for a total length of 71.40 km. The stretch from Thirukattupalli to Sengipatti is in damaged condition due to more than three sand quarries
operating and famous Poondi Matha Basilica located in the origin of the road. Hence it is very essential to rebuild the stretch km 2/0 -4/0 and 9/0
—11/6 for a total length of 4.60 km.

Thanjavur-Periyakangeyampatti Road is an important major district road running on the Cauvery delta districts. It connects industries and
assists farmers to carry their Agro products to the marketing places. The stretch km 3/8-6/0,10/0-13/6 and 15/4-16/0 for a length of 6.20 km are in
damaged condition. Hence it is essential to rebuild the stretches. In this regard, a letter has already been sent to the Hon. Minister Shri Nitin Gadkar,

Minister of Road Transport and Highways and Shipping on 30" June 2014,

I shall, therefore, request to kindly take up the project on priority and sanction adequate funds for the same at the earliest.
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+*SHRI P. SRINAVASA REDDY (KHAMMAM): National Highway are playing a vita role in our country's development. Connectivity and mobility is
the key to reaching out and opening up new opportunities. With the construction of National highways, India is rapidly transforming. Whenever the
roads network has come up the rural economy and quality of life has improved.

The Hon'ble Finance Minister in his Budget speech recognized the road sector as an important artery of communication in the country and stressed
on the need to feed its huge investment requirement as well as carry out debottlenecking from the maze of clearances. An amount of 37,880 crore
has been proposed for investment in the NHAI and State Roads including for North East.

Recently Hon'ble Transport Minister himself expressed that Banks have shown reluctance to finance highway projects and also a very huge amount
is caught in dispute between NHAI and the private players. Thereby, Government is forced to think and plan to fund Highway Projects on cash
contract or Engineering Procurement and Construction (EPC) mode, as the private players have shown no interest in highway sector to pick up
prajects under PPP mode. Government's bold initiative of planning to set up a corporation to deal with financing of EPC mode porjects is a welcome
step in the right direction.

Since, it is bold initiative by Government to rejuvenate the road sector, some of the other measures announced in the Budget will go a long way in
accelerating the pace of road construction in the country. The Government, if provides, a conducive tax regime for Infrastructure Investment,
encouraging banks to extend long term loans to the infrastructure sector, it will prove to be a game changer in infrastructure financing in road
sector.

Now, I come to the road network in my own State of Telangana, I request the Government to consider the following roads to announce as National
Highways, as these roads are life line for the backward region of Telangana, which mainly covers tribal area.

The State Highway connects NH 163 and NH 30 and facilitates traffic from Chattisgarh State to the temple town of Bhadrachalam and will help in
combating LWE extremism in the area as the road passes along the Godavari River, sand from the river can be transported to Hyderabad.

The road is an important link between NH 30 and NH 163. It connects industrial towns of Burgampadu, Sarapaka, Aswapuram, Manuguru,
Mangapeta and the tourist place of Bhadrachalam of Khammam distirct. The road greatly facilities transportation of coal from the Singareni Collieries
to thermal power stations, paper and other industrial need in the area.

The road is a very important State Highway connecting NH 65 and NH 16 and passes through Khammam, Wyra, Tallada, Kallur, Penublli, Sathupally
and Aswaraopeta towns of Khammam district of Telangana state and Jangareddygudem of West Godavari district in Andhra Pradesh State. The



highway is an important link that connects northern coastal districts of Andhra Pradesh with Hyderabad, Warangal, Karimanagar, Nalgonda and other
districts of Telangana State. It is an important route for Telangana State to the ports at Kakinaa and Vizag.

I request the Hon'ble Minister to consider the above mentioned roads in the interest of backward region and newly carved Telangana State.
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+SHRI C. MAHENDRAN (POLLACHI): I humbly submit my profound thanks to the Tamil Nadu Chief Minister Hon'ble Puratchi Thalaivi Amma for
being given me an opportunity to be a Parliamentarian in this Hon'ble House.

I am also thankful to the people of my Pollachi Constituency for selecting me as a Member of Parliament with thumping majority, grace and blessing
of our great political mentor, the Tamilnadu Chief Minister Hon'ble Puratchi Thalaivi Amma.

The project road starts form Dindigul and ends at Tamilnadu/Karnataka nearly 268 kms. The project is divided into two packages. One from Dindigul
to Coimbatore covering 149 kms and the rest from Coimbatore to Karnataka border covering 3 major districts of Tamilnadu, vide Dindigul, Tirupur
and Coimbatore.



The project road pass through major built-up areas vide Oddanchatram, Chatrapatti Aayakudi, Madathukulam, Udumalpet and Pollachi. Out of this
major area comes under Pollachi constituency.

Presurvey for the entire stretch on the existing project road has already been completed. All the major existing structures consist of major bridges,
minor culverts, slab culverts, pipe culverts in this project by M/s Mott Mac Donald to give modified variation proposal. The PPPAC proposal for the
first package is under finalization for 4 laning land acquiring process initiated and 3(a) Notification published.

Nearly 6 Road Over Bridges to be implemented on the railway lines along with bypass in package I covers Oddanchatram, Chatrapatti, Ayakudi,
Madathukulam, Udumalpet and Pollachi areas.

National Highway Authority of India Headquarters requested M/s Mott Mac Donald to revised PPAC by incorporating/dealing certain provision so that
the project become viable and Built Own and Transfer mode.

Final Feasibility report is to be submitted by the consultant to NHAI as per the meeting held on 16.07.2014 at NHAI Chennai. The original proposal
for 4 laning is done for 60 m ROW, but as the new guideline for 4 laning it is only 45m ROW, as such again the consultants are requested to prepare
the LPS and land sketched to 45 m ROW. (Road Over Bridge)

The project NH —209 will be taken up after the approval of Final Feasibility Report by the competent authority. This will reduce vehicular traffic to
the great extent and reduce fuel consumption and save our country's economy. It will create Employment Opportunity to the people in my
constituency. This will be much useful to the Exporters and Importers from Coimbatore, Kinathukadavu, Pollachi, Udumalpet, Madathukulam for their
easy movement of cargo to Tuticorin port. Additional export possibilities can be evolved. It will create good development of Tourism in our
constituency.

I request the concerned Ministry to allot immediate funds to implements the project on war footing for the development of our surface on the
national road map of our country.
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+*SHRI JAYADEV GALLA (GUNTUR) : It has become a ritual in this House to identify some of the Ministries and discuss about their functioning
and Demands after presentation of the Budget as it is impossible to discuss every Ministry on the floor of House within the given period of time. I
thank the Business Advisory Committee that it has identified Ministry of Road Transport and Highways to discuss about its functioning and Demands,



apart from other three important Ministries.

With nearly 49 lakh kms of road, we are one of the largest road networks in the world. Of this, National Highways consists of 93,000 kms. and States
constitutes 1.43 lakh kms. Even though we are one of the largest quantity-wise, but if you look at the quality of our roads, we are lagging far behind
many countries. I have no hesitation to say that this sector has taken its shape during the period 1998-2004 in the form of NHDP, but there is
sluggishness in the progress of construction of Highways during the last one decade or so, except in 2012-13 when it was able to complete 2844 km
of NH. But with the present government, I am confident that 'Achche din' (good days) are ahead of us.

" It is good the hon. Finance Minister made an allocation of Rs.3780 crores (21% more) for this sector which is more than Rs.4500 crores when
compared to revised estimate of last year and is almost double when compared to the actual of 2012-13 when UPA government could spend only Rs.
21,050 crores. It is welcome as it gives a huge impetus to investment and also speed up construction and award of road projects. The silver lining of
this is that the hon. Finance Minister has allotted nearly 40% (Rs. 14,389 crores) of money to rural roads under PMGSY. This clearly shows the
commitment of this Government towards rural India which is in the right perspective of making this country 'Ek Bharat-Shresth Bharat'.

My submission would be inconclusive and I would be failing in my duty if I fail to bring to the notice of the Hon. Road Transport Minister the issues
and projects pertaining to my State of AP. After bifurcation, we are at the crossraods. We are a revenue-deficit state. We are looking for help from
the Union Government, the way farmers look at Rain God for sowing. I thank the hon. Finance Minister's assurance on the floor of the House while
replying to the Budget the other day that GOI would take care of all needs of AP. But, Mere words will not do; we have to have something in black
and white. So, I request the hon. Finance Minister and the Road Transport Minister to immediately implement all Sections of AP Reorganisation Act
without any further delay.

Coming back to the issue under discussion, I wish to submit that the road network in the residuary State is not up to what it ought to have been. It
has just 2,950 kms of NH, 42,511 of State Highways and 1 lakh kms of district or rural roads. But there are many State Highways need to be
upgraded to the NH level. In the last three years, 48 proposals from the undivided Government of AP received in the Ministry for upgradation of the
same. Out of this, 14 are very important stretches consisting of 2,897 kms identified by the residuary State of AP for upgradation to cover important
places, major ports, industrial hubs, pilgrim centres and important cities to the level of National Highways and are pending before Ministry for
consideration. I only bring to the notice of the Hon. Minister some of the important stretches and request him to take them up in this financial year
itself and complete them in a fixed time frame. They are: Kurnool-Atmakur-Dornala-Thokapalli-Pericheria-Guntur; Kappam-Gundipali-Kolar to NH
219.Guntur-Vinukonda-Thokapalli-Nandyal-Dharmavaram-Kodur; Vijayawada-Guntur-Tenali; Nizampatnam-Repalle-Tenali; Visakhapatnam-
Tallapalem-Narsipatnam-Chintapalli-Sileru-Motigudem-Chinturu; Tirupati-Naidupeta Road; and Ongole-Kothapatnam.

The entire list has been given in reply to an Unstarred Question No. 100 in Rajya Sabha on 5th December, 2013. I request the Hon. Minister to
consider all these proposals and complete them so that there will be infrastructure facility which will boost not only economy but also provide
employment to lakhs of people.

The following are some of the stretches which have already been announced but not yet been taken up for construction. Vizag-Chennai Corridor;
Chennai-Bangalore Corridor on N.H.-4; and Ring Road in Guntur.

We are a federal set up. And, in a federal set up, if any State is at a disadvantageous position, it is the onerous responsibility of the Union
Government to extend a helping hand to that State. After bifurcation, AP is in dreadful state and looking for help even to pay salaries to its
employees. If AP is given help and assistance, it can be made as a replicable model for the country. AP is prepared to experiment on it; it is prepared
to be a guinea pig for every initiative and experiment that the GOI wishes. An experiment has already been started by the Power Ministry by
announcing that a pilot project for providing 24X7 power to people would be started in AP,

We have no logistic hubs of transportation in the country. We are prepared to be experimented for that. You can take AP on pilot basis and make it a
logistic hub for transportation and replicate the same in other parts of the country. For this, there is a need for highway road connectivity to all
existing major, medium and minor ports, industrial hubs, cities and also to new industrial hubs, SEZs, etc., that are going to be identified for
development in the future.

Coming to road safety in India, we are the most undisciplined road users in the world and our road are the most unsafe ones. The Global status
report on road safety 2013 estimates that more than 2,31,000 people are killed in road traffic crashes in India every year. Approximately half of all
deaths on the country's roads are among vulnerable road users- motorcyclists, pedestrians and cyclists. And, there is no security for women who
travel on roads and public transport. The main problem to this is a heterogeneous traffic mix. It includes high-speed vehicles sharing road space with
vulnerable road users as well as unsafe road infrastructure and vehicles that are in poor condition. These are all contributing to the high fatality rates
seen on Indian roads. And, as I said before, safety of women on Indian roads is also a cause of concern. After Nirbhaya's case, Shri P. Chidambaram
has announced, with a lot of fanfare, an amount of Rs. 1,000 crores for safety and empowerment of women. A scheme on Women Safety on Public
Road Transport has been conceived under Major Head 3055. And, the Government has also set a deadline of February, 2014, for public transport
vehicles running in major cities with population of over 10 lakh to install CCTVs and GPS devices. But, nothing has been done and, till today, not even
a single penny was spent. I request the Hon. Minister to take this up on priority and ensure that our women are safe in public transport.

Continuing on the safety aspect, I wish to submit that in 2012 WHO conducted a review of existing laws and regulations within the Government of
India's Motor Vehicles Act, with a particular focus on drink-driving and motorcycle helmet wearing. Two proposed legislative amendments suggested
are pending before Parliament- one a amendment to the Motor Vehicles Act which proposes to increase fines for road traffic violations as well as
address post-crash care, and the other to set up a lead agency for road safety. So, these can be taken up which will, I am sure, bring down fatalities
from 2,31,000 to an acceptable level. I also request the Hon. Minister to have more and more trauma centers on the NHs and State Highways and
also ambulances for every 4-5 kms. which helps in keeping the death toll low. We can involve private, NGOs, Trusts, etc., not only in setting up of
trauma centers but also in providing ambulances on NHs.

The performance of UPA Government with regard to NHAI has been clearly spelt out in the recently released White Paper. It says that 57% of



projects stuck due to UPA Government's policy paralysis. 189 out to 332 NHAI projects in various States stuck in various disputes. Who are
responsible for this? The White Paper mentions this. The document also said an I quote: " There was a tendency among Ministries to work in silos
and alacrity to dominate over and preserve their individual turfs, even when it goes against the national interest."

It further says: "Undue importance was given to award of project...Awards became a numbers game.... the action of the Department of Financial
Services and Ministry of Environment and Forests brought the entire road sector to its knees."

This clearly shows where we stand now. Another reason why the projects struck earlier was this. As per the Ministry of Environment and Forest
guidelines, a road project can be awarded if 80% of land is acquired on the appointed date i.e., date of execution. But, the Department of Financial
Services directed all state-owned banks that they shall not lend to road projects unless 100% land is available which led to no loan projects. Is this
the way to implement projects and is this the kind of co-ordination that should have between the Ministries? I hope that Ache Din Aagaye hi (good
days have come) and things will move faster.

Hon. Minister set an ambitious target of 30 kms. a day. I remember that UPA has set 20 kms. a day target, but has never achieved it in its life time.
It was able to achieve only 3 kms. per day. It is good to set ambitious targets, but unless and until you have planned vision and execution, it would
be difficult to achieve. In this case, I hope that the Hon. Minister would achieve this as he has shown the signs of it by recently clearing road
projects worth Rs. 40,000 crores. It is also possible to achieve since the Government proposes to amend the Concession Agreement and the bidding
document if project is struck due to unforeseen reasons. I think, the proposed changes are with the Ministry and I request the Hon. Minister to clear
it early.

Hyderabad-Banglore is one of the most delayed projects. It is struck between the NHAI and the Ministry of Defence. It is languishing for the last 5
years for clearance from Air Force and Army as the land required for it is under these forces. Air Force and Army are saying to transfer to them the
equal amount of land and only then they will clear the project. I request the Hon. Minister to take personal interest in this and ensure that the
project is executed by 2015 end.

There are nearly 400 toll plazas in the country. Toll is charged on the NHs irrationally and in violation of rules. There are specific guidelines that
prescribe a fixed distance between two toll plazas. But, we have toll plazas in every 5-6 kms. and there is nobody to question them. The classic
example is Gurgaon toll plaza in Delhi. It was removed after a big agitation not only by local people but also NGOs and others. So, this should be
streamlined.

Secondly, for smooth and uninterrupted passage at toll plazas there is a need to introduce electronic toll collection system. What we can do is, NHAI
or the Concessionaire can issue Radio Frequency Tags to vehicles similar to the ones that have been given to MPs to enter into the precincts of
Parliament. The tag can be attached on the windshield of the vehicle. The tag can be recharged like we do for Metro Cards and till the balance is
over vehicle can be allowed to pass without any interruption. This will smoothen traffic at toll plazas.

In the end, all I would say is that roads play a pivotal role not only for connectivity but also for economic development and growth trajectory of this
country. It is an important sector of infrastructure without which it will not only cripple our economy but also impacts social integration.

*SHRIMATI POONAMBEN MAADAM (JAMNAGAR): The first general budget of the NDA government was announced on 10 July 14 by Hon'ble
Finance Minister Shri Arun Jaitley. The budget has been distinct in its unprecedented detail and thrust towards the development of road transport
and highways of this country. This is reminiscent of the Vajpayee era and in sharp contrast to the UPA government of 10 years which was marked by
slow approvals, disputes and poor implementation. I support the demand for grants for the Ministry of Road Transport and Highways.

The NDA Government has a credible history in developing roads and Highways. Way back in 1999 itself, the Atal Bihari Vajpayee Government had
launched National Highways Development Project (NHDP). Six years of NDA regime (1998-2004) have been considered a golden period in terms of
infrastructural growth. Carrying this legacy forward, Finance Minister Shri Arun Jaitely budgeted an amount of Rs. 37,880 crore for this sector. An
amount of Rs. 3,000 crore was also issued for roads connecting North-East States. The government has also promised expressways around
industrial corridors and new airports. Shri Jaitley's provision of 8,500 km of highways in the current fiscal, is three times more than the best achieved
in any year.

I would commend the roadmap to lay down 23 km of road/highway everyday. This vision has been well augmented by the proposed infusion of funds
into NHAI and the proposal to work on select expressways in conjunction with the development of industrial corridor. Currently, road projects worth
Rs. 83,000 crore are pending completion. Since, 2009, the United Progressive Alliance (UPA) government recorded the completion of only three
prajects, adding just 315 km to the existing highways' network. For the past few years, the projects have not been able to attract private investors,
which is why the focus on having projects through government funds. NHAI is also expected to explore the public-private-partnership projects in the
sector.

The budget is good for infrastructure as it touches on all aspects that investors wanted to hear across sectors like coal, power, roads, airports and
ports. This budget underlined his government's focus on reviving India's economy by giving an impetus to the infrastructure sector. Not only did the
finance minister make large allocations to infrastructure, he also set the tone for a better policy framework for execution of projects as he looks to
tap private sector resources for the capital-intensive sector.

The task is very challenging because we need to revive growth to rais adequate resources for our developmental needs. But I am sure that under the
leadership of our Prime Minister and with support from all sections this government will be able to push development in infrastructure sector.

Now I would like to bring attention of the house to one specific issue of my constituency Jamnagar, which is related to Ministry of transport &
highways. In this regard I draw your kind attention to Notification No. SO-312(E), dated 22/02/2012, whereby the Road Transport and Highway



Ministry of Govt. of India has notified NH 947 with a distance of 461 Kms starting from Sarkhej (on NH 8A) connecting Viramgam, Maliya, Dhrol,
Jamnagar, Vadinar and Dwarka, and terminating at Okha. However, it may be noted that subsequently NH 947 was omitted by the Ministry in its
Notification No. 2309 dated 25/09/2012.

I would like to highlight that Saurashtra and Kutch are two very important regions in the state of Gujarat. The Kandla and Mundra ports are situated
in Kutch region and play significant role for industries located in entire state of Gujarat. Further, Jamnagar district of Saurashtra region is industrial
hub for Brass industries and corporate giants such as Reliance, Essar and Tata Chemicals have their refineries/plants located in this constituency. At
present, the Kutch and Saurashtra regions of Gujarat are connected via state/costal highways and NH 8A, which are not suitable for movement of
heavy vehicles. The vehicles from Jamnagar need to take the alternate route via Rajkot to reach Kutch region. This not only increases the length of
journey by 45 Kms but also has resulted in very heavy traffic on the Rajkot-Jamnagar-Dwarka-Okha state highway.

I am sure that if existing state/costal highways starting from Sarkhej (on NH 8A) and terminating at Okha via Viramgam- Maliya- Dhrol- Jamnagar-
Vadinar-Dwarka is announced (NH 947), the width and condition of roads will improve. This step by the Ministry will be significant as the SMEs and
Corporates, which are also the main sources of employment for the people of Jamnagar constituency, will be benefited and encourage business
activities. This step will also of great significance to the industries based in and near Ahmedabad as they will be able to connect to ports of Kutch
region via NH 8A and proposed NH 947. Apart from trade activities, this step will also help in improving the tourism activities of both Saurashtra and
Kutch regions.

I would like to conclude by stating that the state is set for the revival of the golden era of the road infrastructure and highways in this Country as
envisaged by Shri Atal Bihari Vajpayee ji. The provisions for road infrastructure and highways sector in this budget not only augurs well for the sector
but would be a key catalyst for the growth of the industry and manufacturing infrastructure in this country.

*SHRI K. ASHOK KUMAR (KRISHNAGIRI): With the blessing of our Hon'ble Chief Minister of Tamilnadu, 'Amma’, I would like to raise an
important issues of Krishnagiri Parliamentary constituency.

A vehicular underpass also needs to be constructed in NH 46 Krishnagiri to Walajapet at Km 2/600 main entry to Krishnagiri Town at Dhonagonkottai and a
vehicular underpass to be constructed in NH 07 Attipalli-Samalpallam Km 88/800. Crossing 6 lane NH 7 to come across the road is very difficult and an
average of 2 to 5 deaths has been reported at the above roads/points.

Sir, a vehicular underpass to be constructed at Melasomwarpet nearby Toll Gate in NH 07 Attibele to Krishnagiri at Km 88/500 (near Toll Gate)
which is connecting several villages to Krishnagiri Town. Without underpass, the general public, even for burial ground, they have to cross 6 lane NH
with dead body which creates lot of traffic problem and road accident.

Another important work in my constituency is for early completion of NHAI 66 Krishnagiri to Tindivanam highway project in Tamilnadu.

The above mentioned project has been awarded to M/s Transroy Private Ltd., Hyderabad on 15.04.2012 to lay 182 Km road on NHAI 66 from
Krishnagiri to Tindivanam with the deadline to complete the project before 15.04.2014. But till date, the above company has completed only 58% of
the project work and the remaining 42% is yet to be completed. Due to this inordinate delay in completion of the project, there is lot of road
accident happening on this road. So necessary steps may taken against this company for not completing the project on time and order to complete
the work expeditiously without any further delay.

Hence, I request the Union Government to take suitable action to complete the above projects in my constituency.
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*SHRI JOSE K. MANI (KOTTAYAM): Although India has a dense network of roads and highways we are far behind when it comes to the quality
of roads. The world economic forum report on travel and tourism competitiveness puts India on rank 85 in the world in terms of quality of roads. It's
a known fact as to how majority of roads and highways in India have to be reworked on every year due to their poor quality.

The world health organization released a global status report on road safety 2013 recently which says that the road traffic deaths in India are 18.9
per 1 lakh which is on a higher side. Approximately 3% of GDP is lost annually due to road traffic crash. Also road accidents on national highways
constitute 31% of total accidents in the country and 36% of total fatalities in India (source Ministry of Road Transport and Highways). In spite of
this the budget has neglected the safety aspect on roads and highways. Out of the total road casualties only 11-49% of seriously injured people are
transported by the ambulances. Far greater emphasis should have been given in improving the road and national highway safety measures by
expanding infrastructure like intensive trauma care hospitals, increasing 24 hour ambulances on the highways. The Government should perhaps (or
could) have boosted the project for trauma care on the national highways started by the previous government.

Also there must be a national helpline for emergency medical services on the highways which would be easier for people to remember. Government
has announced a sum of Rs. 50 Cr. for a scheme on women safety on public transport and I think this sum is far too meagre considering the cause.

The roads and highways Ministry recently came out with a white paper listing the problems faced by the road sector which highlighted the problem
lack of co-ordination between various ministries as a main reason for road projects not been implemented. Also the NHAI is under massive depths
which to owes to infra companies. The Road Ministry had diverted, till 2013-14, Rs. 6,966 crore kept for NHAI to other projects. NHAI is in debt and
owes about Rs. 35,000 crore to infra companies.

Kerala is one of the most densely populated states in the country. Given the density of population the spread of national and state highways is also
strained. The density of national highways in Kerala per thousand people is less than the national average (Kerala is 0.46km/1000, national average
is 0.69km/1000) the width of the highways in Kerala is 30 mts which is narrower than the usual NHAI norms due to problems of population density
and land acquisition. This in some way also results in a lot of road accidents. In 2013 alone there were 35,215 road accidents in Kerala which led to
the death of more than 4200 people and many others were left injured.

In railways too, the state of Kerala this time had nothing to rejoice from the railway budget. Under these circumstances the government of India had
a great opportunity to tap the immense potential of inland navigation of Kerala. A sum of Rs. 4200 crore was announced by the FM in his speech to
develop a project on river Ganga (Jal Vikas Marg) National waterway-1 developed between Allahabad and Haldia. Along with this, Inland Waterways
Authority of India has also decided to invest Rs. 2000 crore to develop waterway in Odisha (the Inland Waterways Authority of India along with the
Odisha Government and Port of Paradip and Dhamra will develop National Waterways-5, which includes stretches of many rivers in Odisha and West
Bengal) source PIB.

There are 41 rivers, several backwaters, canals and lakes in Kerala and 1895 Kms of navigable waterways in Kerala. A similar project should have
been announced to tap the enormous potential of inland navigation of Kerala. The national waterway-3 does connect various industrial centers to
Kochi but still there is ample scope to further improve the canals of Udyogmandal, Champakara and other such ports. Improving inland navigation
won't only help big industries but also traditional industries like Choir, cashew, brick making and fishing. Kerala as everyone knows is one the most
environmentally conscious states in the country. We are also home to the ecologically sensitive Western Ghats. Developing an inland navigation will
also help in dealing with the problem of air pollution by reducing the emissions of countless vehicles plying through the narrow highways of Kerala. It
can also reduce the stress on the road infrastructure in Kerala thereby minimizing traffic jams at highways and also reduction in road accidents. It is
also very cost effective and cheaper than other modes of transport. Unfortunately though the government seems to have turned a blind eye on what
could have been a wonderful opportunity to help transportation, benefit trade, economy and environment at the same time through development of
inland navigation in Kerala which would have also impacted positively on the national front.
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*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): The Hon'ble Finance Minister in the budget for the year 2014-15 made an allocation
of Rs. 37,880 crores in NHAI and State Roads, which includes Rs.3000 crores for the North East. Out of 37,800 crores Rs. 150 crores for Road
Transport and Rs. 50 crore is earmarked for a scheme on Women Safety on Public Road Transport from Nirbhaya fund.

The National Highways Development Project is the largest highway project ever undertaken in the country. This is being implemented by NHAL
NHDP proposed to upgrade and strengthen a total of 54,478 arterial routes of National Highways network to international standards through various
phases of NHDP, out of this 21,787 km has been completed till March 2014.

Cities and towns play a vital role in promoting economic growth and prosperity. Although less than one-third of India's people live in cities and
towns, these area generate over two-third of the country's income and account for 90% of government revenues. So better transportation facilities
with good roads and public transport system would help people to live happily. On the contrary these days people in cities and towns are to spend
their most precious time either in traffic jams due to huge traffic or they are forced to drive slowly due to poor roads. Therefore, public transport
facilities should be introduced in all major cities, and also tier I and tier II cities.

The government of Karnataka has submitted a proposal for upgradation of the 385 km state highway from Bangalore to Mangalore via
Ramanagaram, Channapatna, Mandya, Mysore and Madikeri, that joins the National Highway 17 in Mangalore. I would like to urge upon the union
government to take steps to complete the project at the earliest.

Another thing I would like to point out is that there is an urgent need to improve the country's road safety scenario. I would like to mention that
major prablem on the Indian roads is the mixing of traffic. Same road is used by high speed cars, trucks, two wheelers, tractors, animal driven carts,
cyclists and even by animals. Even highways are not free from this malady. This increases traffic time, congestion and pollution and road accidents.
In order to prevent this problem the government must take up publicity campaign for raising awareness about prevention of road accidents and
fatalities.

Shiradi Ghat is a 30-km stretch between Sakleshpur and Gundya on National Highway 48 and it is a vital link between Bangalore and coastal
Karnataka. Besides connecting Mangalore, which is the headquarters and major attraction and other coastal towns in Dakshina Kannada district the
Shiradi Ghat also links many tourist places in and around the district.

The condition of the road is in a very bad state with full of potholes. Even though temporary repair works were undertaken on the Ghat stretch this
would not yield any result as it is seen filling the potholes with traditional method. The pothole-filling work was in full swing. The 30 km stretch of
Shiradi Ghat section takes at least two hours to cross the stretch to go further. Road-users as well as residents of the area are facing great
difficulty. Therefore, I would like to urge upon the government to take steps to improve the condition of the road.
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*DR. SHRIKANT EKNATH SHINDE (KALYAN): Although infrastructure denotes maximum importance for a nation, we have inherited inadequate
infrastructure along with total negligence. The state of National highways, carrying 40 percent of total road traffic is hampered due to just 2 percent
road network as per Planning Commission Report 2012-17.

While these National highways do not meet the required standards only a few (25%) are four lanes or more. As a result of inadequate highways the
average speed of trucks is estimated at around an abysmal 20 kilometers. Delays at inter-state and intrastate checkpoints and toll booths add to the
difficulties of transporters and usual trucks can cover just about 250 kms per day, compared with 800 kms in developed countries. Congestion has
resulted in poorest road safety. Road accidents in India are continually increasing.

Hon'ble Shri Gadkariji is very well equipped with his experience of rejuvenating the highways in Maharashtra and I am sure that the state of
infrastructure is safe and kicking in his hands.

Moving from National highways to Maharashtra, I would like to request Gadkariji to personally monitor the expeditious implementation of the
following projects. 8-laning of NH3 Mumbai-Nashik Highway; 4-laningof Kalyan-Murbad State Highway and further crossing the Malshej Ghat.
Emphasizing the need for Railways to go in a big way for transportation of materials and goods.



Delays have been part of life for us. However these inordinate delays in conceptualization to completion have to be reduced drastically and people
should be made accountable for delays on their part.

Given that a large part of India's freight traffic is transported over long distances and consists of bulk material, transporting it by rail would be both
more economical and environmentally friendly than transporting it by road. The unit cost of rail transport is also lower, as are accident costs.

Now, equipped with Hon. Modiji's new vision of Minimum Government-Maximum Governance, 1 am sure there will be a significant change in the
scenario.

I sincerely request Hon. Gadkariji to ensure fast and speedy sanction and implementation of these highway projects.

We have been successful after a huge struggle to get two important infrastructure projects sanctioned from the MMRDA in my Constituency. These
projects are namely, Mankli Bridge on NH3 Kalyan bypass so that the travel time between Kalyan and Thane could be reduced drastically resulting in
saving of fuel also. Kalyan Vashi Railway Route through Nilje-Kalamboli so as to convenience lakhs of passengers travelling by rail on this route.

Both these projects are awaiting statutory clearances from the Government of India including the most essential environment clearance. My
constituency which has suffered badly at the hands of the earlier Government looks forward to a sympathetic consideration and speedy statutory
permissions so that the work can be completed as scheduled.

Almost every infrastructure project is delayed from Maharashtra and some of them for up to 40 years. Take the example of Kalyan-Ahmednagar-
Raiway via Malshej. Remaining in the Pink Book of the Railways the project has not seen the light so foar.

Justice delayed is justice denied.... I need to emphasize that the people of my constituency have suffered to a great extent and we need to look at
their needs finally.

*SHRI Y.V. SUBBA REDDY (ONGOLE): I would like to draw the attention of the Hon'ble Minister to the proposals submitted for conversion of
new National Highway route from Hyderabad-Srisailam-Dornala-Thokapalli via Dornala Peddaraveedu-Markapur-Podili-Kondepi-Tangutur. This is an
important route which covers major places of Prakasam district of Andhra Pradesh. It stretches 140 km and links major parts of the district joining
with NHAI, Railway Line and coastal area of the district.

Secondly, a proposal has been submitted for 4 laning of Ongole-Nandyal (R&B) road which falls under my Parliamentary constituency is the arterial
road of the district as it horizontally bisects the entire district while connecting many mandals to district headquarters with adjacent District Kurnool.
It also joins NH-18 on the other end. This is an important corridor having heavy traffic congestion.

Thirdly, Government of Andhra Pradesh has submitted a modified proposal for conversion of contemplated New National Highway route in Prakasam
district from Macherla-Yerrangonda Palem-KG Road, Tokapalli-Bestavaripeta-Vemulapadu-Kanigiri. It was modified covering the important areas of
the district with National Highway via Thokapalli-Rudrasamudram-Donadonda-Kanigiri. Moreover, contemplated route distance is 181 kms and the
route modified is 154 kms only.

I request the Hon'ble Minister to consider these for inclusion in the Demand for Grants for 2014-15

SHRI NINONG ERING (ARUNACHAL EAST): Hon. Chairman, Sir, I rise to speak on the Demand for Grant concerning the Ministry of Road Transport
and Highways.

As the time allotted to me is very short, I would mainly focus on the roads infrastructure in the north-east region. As is the general understanding,
the second largest road network of the world is in our country which has got more than 3.3 million kilometres of roads. We have 60 per cent goods
traffic and 85 per cent normal traffic.

16.01 hrs (Shri Hukmdeo Narayan Yadav in the Chair)

We have the Border Roads Organisation. We have the State road construction agencies and we also have the National Highways but in the



implementation of schemes, we have seen that there is a lot of infrastructural difficulties, especially in the north-eastern region. The previous
Government had started with the National Highways Development Projects, especially in 1998 for the construction of roads of international
standards which the present Government has to follow up.

When we speak about the riyasat, it is said that we have handed over a lot of burden and extra deficit but we would also like to impose on our very
good Members of the Treasury Benches, the Golden Quadrilateral which is known as the GQ of 5846 kilometres with four-lane roads. We then have
north-south and the east-west corridors which are also known as the NSEW with 7142 kilometres. We also have under the NHDA Part-III, which
comprises roads that are under construction and which have to be followed up by the present Government.

We had also put special emphasis on extremist and naxalite areas like Andhra Pradesh, Bihar, Chhattisgarh, Madhya Pradesh, Odisha and
Uttar Pradesh with an outlay of more than Rs.1800 crore during 2013-14. So, even with all this, the present Government is saying that we have some
special proposals for you. I would like to inform the present House that the total allocation for the Ministry of Road Transport and Highways for 2013-
14 was Rs.39859 crore whereas in the present year, you have made an estimate of Rs.37881 crore which is less by Rs.1978 crore. So, this is very
unfortunate because development of infrastructure is very necessary for the development of States, especially in the north-east regions where we
are really lacking.

The Ministry took special accelerated road projects for the north-eastern region in 2013-14 which amounted to 10140 kilometres of national
highways. It would be connecting about 88 district headquarters. Now, you will see that the allocation is less than nine per cent. You are saying that
you have given an allocation of Rs.3000 crore. Last year, we had a shortage of Rs.300 crore but here T would like to emphasize that the budget of
Rs.3700 crore and we get 10 per cent out of it. So, we are now short by more than Rs.180 crore and that is not a very small sum. So, I would like to
inform the hon. Minister of Road Transport that he should really take up this issue, especially for the regions of north-east.

Now I would like to also emphasize that taking the topographical and climatic conditions where you have six months' time to work on roads
into account, it is very unfortunate that the Government is giving a kind of step-motherly treatment to the people of north-east.

When I refer to the issues of my own State, I would not take much time. We have environmental problems especially with regard to the SRDP
and NE projects. I am of course, very grateful to the hon. Minister of Environment and Forests that at least he has given a 100 kilometre relaxation
for bordering areas either from China or from Myanmar. That is a very big relaxation that has been offered but in respect of the very remote areas
and very sensitive areas -- especially the areas where the Chinese had come in 1962, that is in Galing, Annine, Chakglaham or in Kibito or in
Vijaynagar or in Pungchawaka -- if we do not have the connectivity, then we will have a very big problem in future also. We have a national project
there, namely, the Bogibeel project and if we have paucity of funds for this project, then I am sure, we will not be able to complete this project
within the stipulated timeframe.

I would like to make request to the hon. Minister to give special attention to the North East, especially with regard to connectivity of all the
North Eastern States. I would also like to make a request with regard to the East West corridor. All the headquarters, let it be Imphal, or Mizoram,
or in Nagaland or let it be in Arunachal Pradesh or in Sikkim, all these places should be properly connected so that these places also develop with
regard to infrastructure.
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*I am grateful to you for having given me a chance to speak. I shall put my views in Gujarati since no body from this house has ever spoken in
Gujarati. I heartily thank you for giving me an opportunity to speak on the demand for grants of the Ministry of Road, Transport and Highways. This
is for the first time that a Gujarati speech is being made on the floor of the House and I feel privileged in doing so. On this auspicious occasion, I
would like to congratulate the Leader of the House and our popular Prime-Minister Shri Narendrabhai Modi. Shri Narendrabhai Modi is the first Prime-
Minister born after independence. By forming a majority Government he has brought an end to the era of coalition politics which prevailed for the
past thirty years. Being a Gujarati, I feel proud to see that a Gujarati has become the Prime-Minister of India. I also congratulate the people of
Gujarat for having given an unprecedented mandate to the Bharatiya Janata Party. The people of Gujarat have glorified the name of Gujarat in the
entire world by making BJP win all 26 seats. On this occasion, I would like to congratulate the people of my constituency Banaskantha for giving me
an opportunity to be a part of this historic moment. Hon'ble Chairman Sir, for economic and social development of the nation it is mandatory to
develop the infrastructure related to Roads, Transport and Highways. Faster and safer the transport, more the growth. The Government of Shri
Narendrabhai Modi is committed to adopt this strategy. Sir, the Indian subcontinent is surrounded by oceans on three sides and hence it is necessary
to develop the ports of India. Along with the development of the ports it is equally necessary to develop surface transport facilities in India. Hon'ble
Chairman Sir, Shri Atal Bihari Vajpayee was the Prime-Minister of India between 1998 and 2004. I too was a Member of Parliament during that time.
At that time Hon'ble Vajpayeeji decided to build Golden Quadrilateral and four lane Highways. A good amount of work in that regard was carried out
at that time. In addition to this, a good attempt was made to connect the villages of the country by roads through the Prime-Minister Gram Sadak
Yojana. But it is a matter of great despair that the process of building Roads, Transport and Highway related infrastructure became very slow during
the past ten years. But now when we are progressing under the leadership of Shri Narendrabhai Modi and Shri. Nitin Gadkariji, I am sure that no
compromise shall be made in developing the infrastructure related to roads and highways. I request the honorable minister to improve the quality of
present roads to the international standards. Sir, when the elevated roads and flyovers pass through small towns and villages, the towns and villages
get divided into two parts. Hence it is essential that a passage should be kept beneath these elevated roads so that people can commute across
these roads. In addition to this, many a time water logging occurs in the areas nearby the elevated roads. Hence I request the Hon'ble minister that
before building such roads proper planning must be ensured and passages must be kept at proper places so as to avoid such kind of problems . Sir,
there are three toll collection centers in my constituency. Paanthawaada, Chitrasani, and Kheemana. But there is no service road at these toll
centers. As a result, a person who wants to travel just one kilometer on this road has to pay a toll tax for fifty kilometers. Henceforth I request that
the toll roads which do not have service roads should be provided with service roads. The farmers who want to go to their fields have to travel a long
distance just because of these toll roads. I request you to consider this problem while preparing toll roads. Polite and humble staff must be deployed
at the toll booths. The information about the toll tax which is going to be collected at that toll booth and up to what date the toll tax would be
collected should be displayed clearly near that toll booth, so that people can know whether the toll tax at this booth would be collected for ten years
or fifteen years. I would also like to talk about the popular and the first ever woman chief minister of Gujarat Shrimati Anandiben Patel. The Hon'ble
Chief Minister of Gujarat had contacted the ministry of road transport and highways and made some demands. Mahatma Gandhi led the historic
Dandi March from Ahmedabad to Dandi. Dr. Manmohan Singh, the former Prime Minister, had decided to build a heritage road from Ahmedabad to
Dandi. The Government of Gujarat has already spent Rs.152 crores for this project. I shall conclude my speech after talking about some projects of
Gujarat. All the coastal state highways of Gujarat must be converted into National Highways. The Ahmedabad Vadodara Express highway should be
extended upto Mumbai. The work on Ahemdabad Dandi Heritage Road should be taken up as expeditiously as possible. The Samkhyali-Gandhidham
Highway should be converted into a six lane road. The Road connecting Palanpur with Ahemdabad should be converted into a six lane road. I again
thank you for giving me an opportunity to speak in this august house.

*SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Roads are arteries of a country. All we are aware of the fact that want of roads almost cripple
the Nation. That is why, without caring much for contradictory opinion, Shri Atalji when he was Prime Minister went ahead for East West Corridor to
integrate the people of the country from East to West, from North to South. Second unprecedented vision of Atalji was Prime Minister Sadak Yojana.

The present Government under the able leadership of Prime Minister Modiji, and our National Highway and Transport Minister, Hon'ble Nitin Gadkariji
move far ahead to complete what is left, so that people of the country might say that this Government means work and complete it within five years
what is promised.

Ten years of UPA Government, did very less in the road sector. Speed of National Highway, East West Corridor move in a snail's speed.
Now Hon'ble Minister has taken the right kind of initiative to complete fast what is left.

In road sector, entire communication is neglected, be it road, train, air, or navigation, in fact nothing moved. Works of roads and train tracks left half
done.



By being a border area, North Eastern States needs special attention so far as road connectivity is concerned. India moves faster than the works
done across the border.

I am really very happy to state here that Hon'ble Minister for National Highways resolve to undertake road connectivity very seriously and effectively, Roads
to Arunachal Pradesh, to Tripura, to Mizoram and to Manipur, the Hon'ble Minister Shri Nitinji proposal is to complete that within a limited time. It is worth
mentioning that even, visionary Minister propose to develop Navigation system in our river.

I would like to request here to grant sufficient fund for small link roads, linking different District of Assam. In my Constituency, most of the bridges
are wooden and thus, they are accident prone.

I urge the Hon'ble Minister to give attention in this regard.

Another point, I would like to mention is building of roads, across Kaziranga National Park. Hence the Minister may consider building minimum over-
bridges in the area. This will give protection, to bird and beast of Kaziranga National Park. It is long standing demand of the people that will be met.

*SHRI BHARTUHARI MAHTAB (CUTTACK): Road transport is a critical infrastructure for economic development of a country. It influences the
pace, structure and pattern of development. In our country, road infrastructure is used to transport over 60% of total goods and 85% of total
passenger traffic. The capacity of National Highways in term of handling traffic needs to be in keeping pace with the growing requirements of
industrial development. Historically, investments in the transport sector have been made by the State mainly because of large resource requirement,
long gestation period, uncertain return and a number of externalities. However, consumer responsiveness, managerial efficiency have led to active
involvement of the private sector in infrastructure services in recent times.

The budget has focused on the Highways and Expressways with a view to improve the supply chain. Finance Minister has set aside Rs. 37,800 crore
for the road transport sector. NHAI has set aside Rs. 5000 crore for project preparation. This sector had taken shape from 1998-2004 under NDA. It
again needs a huge impetus of investment. It also needs to get rid of the bottleneck of maze of clearances. Finance Minister has set a target of 8500
km of Highway construction during this fiscal. The Government is working on select Expressways alongwith development of industrial corridors. It is
a good sign as the allocation under the plan head is about 21% higher than what Road Transport Ministry and other agencies including NHAI could
spent in 2013-14. I hope this will speed up construction and award a road projects through Government funding. During last two financial years, the
sector went through a bad patch as private sector investment declined significantly.

Mr. Minister has released a White Paper which has criticized the previous UPA Government policies such as awarding of projects without proper land
acquisition. Would the Minister take steps against those officials for dereliction of duty? Politically it is easy to blame the previous Government UPA
for the poor performance of the road sector but why only 60% of NHAI's scheme is embroiled in disputes, needs to be investigated and concerned
officials should be put to task. A new idea has been mooted by NHAI for creation of an entity on the lines of an Asset Reconstruction Company
(ARC) to bail out distressed lenders and developers. It is reported that NHAI has asked Indian Banks' Association about this proposed entity which
can buyout the project from distressed lenders, complete it and disinvest the same in the market. It is a good idea, but I would like to know whether
these ARCs would also take up the execution responsibility to complete the leftover work and bring the project into operations and what would be
the commercial angle of it?

We have been hearing about road sector reforms. What the White Paper has stated is that there was total collapse of road sector. Poor planning,
award of projects without land acquisition, delays in mandatory environmental clearances are some of the reasons for the dismal pace of highway
construction. Holding previous government responsible for "continuous slippages' due to award of projects without any strategy. It has said, "there
was a tendency among ministries to work in silos and alacrity to dominate over and preserve their individual turfs, even when it goes against
national interest." My anxiety is, is it only confined to UPA? This turf war and one-up-manship is there throughout the world, especially in officialdom.
I hope, this government will not fall prey to that. The White Paper has identified many operational impediments, including disagreement by even one
member of the Inter-Ministerial Group, on changes in concession agreement that requires the matter to be sent to the cabinet.

Number of projects are pending throughout the country and also in Odisha. The flyovers in Cuttack, Bhubaneswar, Berhampur, Sambalpur and
Bargarh are getting delayed. The six-laning of Bhuvaneswar-Cuttack-Chandikhol is delayed. The Highway from Cuttack to Paradip needs immediate
attention. The Highway stretch from Bhubaneswar to Puri though partly constructed needs to be completed by this fiscal as Nabakalebar of Lord
Jagannath is going to take place next year in June-July. During this festival, Odisha expects 20 lakh or more people congregating in Puri. When I say
about my constituency immediately the problem of NH-5 comes to my mind. The stretch of NH passes through Cuttack city and at some places,
flyovers been constructed without attending to the local need. There is an urgent need to have a fly-over at Sikharpur of Cuttack. Commuter's rest
shed needs to be constructed. Land scaping and beautification of dividers is necessary. I would also urge upon this Government to declare the State
road from Phulnakhara to Konark via Niali as National Highway. This will be an alternative road to Konark and Puri.

My last two suggestions would be to develop world class connectivity to ports of our country, the roads be taken up on highest priority and Highway
contracts should become more flexible. New provisions be made to allow changes in deal if project gets stuck midway. Secondly e-toll tag be made
available for smooth ride. I have read somewhere that there are 374 toll plazas in the country and out of these, 164 are under BOT, 138 are under
public funded and 72 are on bridges. Allow at least one lane in all toll plazas for quick movement of vehicles with the electronic tag attached on the
windshield of the vehicles. This will not only help the vehicle to drive through smoothly but also will save manpower, time and hassle of waiting in
queues. This will bring in more accountability and efficiency in the toll collection processes.

I look forwarded to a vibrant India and hope our road sector will develop to world class in respect of highway, at least.



*SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR): Decisive vote for change represents the desire of the people to grow free
themeselves from the curse of poverty and use the opportunity provided by the society. Challenging situation due to high percent growth and double
destination continued in many emerging countries as threat to sustain global recovery. India has one of the largest road network in the world spread
over 48% i.e. 65 lakh km. It comprises national highways, expressway, state highways, major district roads, other district roads and village roads of
the National Highway of total length, 92% serves as the network of the country. The development of NHs is the responsibility of the Gowt. of India
which has been mandated to upgrade the national highway development.

We are now remembering the brain child of expansion of national highways of the country-the Golden Triangle ever created by former Prime Minister
Atal Bihari Vajpayee. Presently, it has not progressed as it was fruitfully done during his tenure. Implementation of this national highway and
allocation of money out of world bank and to repay the loan, the National Highway Authorities open its centre of collection which should maintain the
distances. To avoid the accidents there should be more two lanes and foot overbridges to be added countrywide. For may State Odisha, I would like
to draw the kind attention of Hon. Minister to make capital of Odisha, Bhubaneswar under my constituency to Berhampur six lanes and also not in
every lane the trucks should be allowed- trucks one lane and for the cars also another two lane should have been used to avoid heavy traffic
congestion. By the speed can be governed and accidents can be avoided and the car may reach the destination from Bhubaneswar to Berhampur in
one and half hours. Likewise, all the roads should have been properly designed to follow the same procedure. And the flyover work is also delayed
and I have been drawing the attention of the Ministers for immediate construction of flyover on Khandagiri, the renowned tourist centre of the
country. Every day rampant accidents killing the human lives, within two months 60 persons are died, hundred persons were disabled and many
times the rural people are launching agitations. What is the difficulty to start the work of flyover on warfooting and the construction work of other
flyovers to be completed immediately to avoid traffic congestion in the city of Bhubaneswar? In the coming years, the great international car festival
is going to be celebrated, the coming year would be the year of Nabkalebar. Therefore 50 lakhs of people would congregate so the construction work
should have been completed prior to the festival and the construction of eight lanes from Bhubaneswar to Puri is highly essential.

I would like to draw the attention of the Minister to sanction good sum of amount to complete the work and both of the road sides plantation of
trees is highly essential. The National Highway Authority is quoting hundred years trees and those bearing fruits and also shading. So the plantation
of trees must be done on priority basis.

To my utter surprise how it happens- the road which is connecting Sambalpur to Bhubaneswar via Cuttack is highly delayed because of the
contractors. No body is agreeing to take contract because of less price. This problem should have been sorted out by the authority. Linking from
West Odisha to East Odisha directly one eight lane national highway should have been constructed. I proposed to the Central Government for
immediate inclusion in next Budget of a direct road from Bhubaneswar to Rourkela on a straight way acrossing rivers, hills, mountains, springs,
constructing direct tunnels and bridges- By that way, petrol and diesel consumption will be lesser and to promote the economic condition of the
state, a direct straight way road needs to be planned and surveyed.
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oref) ot aicl, arard iz orsdt arfidl suenier A aen Fadk wrf A (9t war, Fdvean omaz) © Aemufer wAlGe, aga A Ak B scer & [y AENHin ourr @ i
ot enst 2ft aal & Sy 3 a8 seRla a2 e § [ Siea A Sicg as Brweel Ham @2 ol g ot a0 531 uz anft Sr-cfler efer alel, vz ardt elar Jicor 3 Asnuee uz ol
sudtar 33 &) 3P g a o oo 2 o ax Y ase &)...(emaumer) If we are able to complete the discussion on the Ministry of Surface Transport after one or
two Members speak, we may take up the discussion on the Ministry of Social Justice and Empowerment on which one or two Members may also
speak. Others may lay their speeches on the Table. If this is agreeable to everybody, I request the Chair to follow that procedure.

FTotolter THTURY @ afey Frcor &Y srsafey & oY Yo a3 &7
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SHRI MALLIKARIJUN KHARGE (GULBARGA): was Rrere; amu @eiay, 3 amudt Rerelt waen & R 3o sy Sir, the Ministry of Social Justice is also an important
Ministry and you know it, saifére asa 31 aswr vas awer g1 Rswerer @ vads 6ifde was aue 3 war 3 wa 10 Bere oft spr A3, smud qew 3 S-are der dida, s
A ea-a), $eR A vl dl 52 a2 A 10 dler ot @diPY 3 seren dY @52 o, ordl o W e & fere Brb g1 RBrere 3 xea ¥ aiie St wer .l @1 wa 3 wa v
e A ol S @l et 3, a6 A1y IO} DY AN S 2B &) e I 33w @y 9 531 A b el dar B &, Ay St F) s uz sk w3 oft derel @ & s andisfiere
& eftar oft dieren et &) You can take one hour for this after the Demands for Grants of the Ministry of Road Transport and Highways is through.

SHRI M. VENKAIAH NAIDU: The point is we have to adjust within the available time. We have to complete the discussion on the Demands for
Grants of the Ministry of Road Transport and Highways first and then take up the discussion on the Demands for Grants of the Ministry of Social
Justice and Empowerment. I have no problem. But the timing of the guillotine, which is at 6 o'clock, cannot be extended. That should be kept in
mind. Before that let us complete both the subjects. wsorre @iy, b grRmld uz dicer awct oo es g 3 alcl, arbt 3o1 ciell @t oft aitaor i, Sl 2t s,

*SHRI SHER SINGH GHUBAYA (FEROZEPUR) : Hon. Chairman Sir, on behalf of Shiromani Akali Dal, I rise to support the Demand for Grants under
the control of Ministry of Roads and Highways.

Sir, many Hon. Members have raised various demands pertaining to their states. Let me raise the just and genuine demands related to my state
Punjab.

Sir, Punjab contributes a whopping 65% of foodgrains in the central pool. However, the erstwhile UPA regime had meted out a step-motherly
treatment to Punjab. I am grateful to the ex-Prime Minister of NDA Shri Vajpayee who was a visionary. He implemented the PMGSY scheme and new
roads and highways were constructed during his tenure. Punjab too got its share during his time. I do hope that under the able leadership of the
Hon. Minister, Punjab will get its due during the tenure of the present Government too.

Sir, Punjab has a high fertility-rate as far as land is concerned. Not even 5% of the total land of Punjab is lying idle for the construction of roads
etcd€| Agriculture is the mainstay of Punjab. The breadth of the roads must be increased from 10 feet to 18 feet so that farmers can easily ply their
tractor-trollies to transport their food-grains to the markets.



Sir, a large number of precious human lives are lost in umpteen number of road accidents. Faulty design of roads is also responsible for it besides
other factors. The earlier UPA Government failed to provide safety and security to commuters.

Sir, several projects pertaining to construction of roads from Amritsar to Talwandi Sabo, Chandigarh to Ferozepur and Muktsar etc. had been cleared
earlier. However, these projects are yet to see the light of the day. Work on all these projects is at a standstill. Money had been earmarked for these
projects but it was never utilized. I urge upon the Hon. Minister to release adequate funds immediately so that the four-laning and

*English translation of the Speech originally delivered in Punjabi.
six-laning work at all these places is completed at the earliest. It will go a long way in easing traffic congestion.

Sir, the six-laning work till Hussaimiwala border is yet to be completed. It is the place of the freedom-fighters and martyrs Bhagat Singh, Rajguru and
Sukhdev. A survey has been recently conducted on the feasibility of opening up the Hussainiwala border for trade with Pakistan. So, the road-
network in this area needs to be strengthened.

Sir, the condition of roads in border-states like Punjab is shabby and dilapidated. Large pot-holes greet the travellers on roads. God forbid, if a war
breaks out with Pakistan, heavy army vehicles and tanks will find it very difficult to ply on such roads. So, I request Hon. Minister to allot more funds
for the repair of roads in the border areas. The breadth of the roads should also be increased to 18 feet. It will go a long way in augmenting and
strengthening the road-network in the border areas.

Sir, all roads linking our religious places must be repaired at the earliest. Due to paucity of time, I will not dwell at length on my demands. I do hope
that the present NDA Government will look after the interests of Punjab.
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HON. CHAIRPERSON : Shri Dharam Vira Gandhi - not there.
Next, Shri Radheshyam Biswas.

...(Interruptions)
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Mr. Chairman, Sir, I would like to thank you very much for allowing me to participate in the Discussion on the Demand for Grant under the
control of the Ministry of Road Transport and Highways for 2014-15.

Sir, while I stand here to speak on behalf of my Party the All-India United Democratic Front, I cannot forget to express my gratitude to our Party
Chief Maulana Badruddin Ajmal who has given me this chance to be a Member of this august House. Also, he has been encouraging me to deliver my
maiden speech to highlight the issues and concerns of the people of Assam related to Road Transport and Highways.

Road and railway lines are the two sources that connect Indian regions as well as Indian people with one another but unfortunately the condition of
both these sources are extremely worse in Assam, especially in the Barak Valley region.

I express my thanks to the hon. Finance Minister for allocating Rs.3,000 crore for the Ministry of Road Transport and Highways to construct roads in
the North-Eastern States. At the same time, I would like to draw the attention of the hon. Minister towards a long-pending public demand for the
construction of Dhubri-Phulbari Bridge over the river Brahmaputra which will connect the State of Assam and Meghalaya with the rest of the nation.
But no amount has been announced in this Budget for the same.



Our Party supreme Ajmal Sahib has been making all-out efforts for this project. Besides raising this issue in the House, he met the Ministers
concerned, officials and other Government authorities to make sure the construction of this important bridge.

The Union Cabinet has approved the project and the Ministry of Road Transport and Highways announced to start the construction but due to lack of
money it is yet to be started.

Sir, I understand this project needs huge amount of money and lots of time. Therefore, our Party demands that at least an initial amount should be
allocated to start the work of Dhubri-Phulbari Bridge.

As the people of my constituency Karimganj has sent me to this House, it is my duty to inform this august House about their issues and problems for
better solution.

The bad road condition of Karimganj and other districts of Barak Valley has made the life of lakhs of people miserable. At present, there are only two
numbers of surface communication routes availed by Karimganj, Barak Valley and other States like Tripura, Mizoram and Meghalaya for linking with
one another as well as with the nation....(Interruptions)

One road route is from Guwahati to Silchar via Jowai and Badarpur on NH 8); from Badarpur to Agartala via Karimganj (NH 6); from Badarpur to
Sutarkandi via Karimganj (NH37) which is used for export and import with Bangladesh. The other road is from Badarpur to Lumding meter Gauge
Railway route....(Interruptions)

As it is proposed that the mega block for gauge conversion of rail track from Lumding to Agartala will start from October 1, 2014, Badarpur to Jowai
via Sonapur Highway will be the only option for all kinds of traffic including carriers of essential commodities. This will put heavy pressure of traffic on
this damaged highway which will create various kinds of problems. I will now make my demands.

Hototler Tamafer © 3o a1 3w &, safere ama el arr o siedl s G,
oft arfroammar Rysara : nufty wdiga, & Raris B aiy 9 dieon argan § sefer wuen v fiere @ e a2 difon,

Under these circumstances, I demand to take the following actions immediately: Strengthening of National Highway Nos.8 and 6 from Badarpur to
Jowai and Karimganj to Churaibari; completion of 4-lane road from Silchar to Sourastra via Dima-Hosao district; use water bodies via Bangladesh
during the period from May to September while the Barak River remains with full of water; and opening up the road from Karimganj to West Bengal
border via Bangladesh.

I support the Demands for Grants under the control of the Ministry of Road Transport and Highways for 2014-15 and request the hon. Minister
to include our demands. With these words, I conclude.

*SHRI P. KARUNAKARAN (KASARGOD): I would like to participate in the discussion of Road transport and Highways. The road transport has
become the most important facility of the common man. Centre and the State Governments have to take more initiatives in this regard. The
maintenance of the national highways and the construction of the national highways are the important issues. It is true that many of the national
highways are not properly maintained. As a result we witnessed the large number of accidents and loss of lives. It is the responsibility of both
Governments, State and Centre to take timely action for maintenance and also for the construction of new highways. For the development of any
country, road transport is a very strong infrastructure factor which needs due attention. Now-a-days number of vehicles are increasing and at the
same time the infrastructual facilities have not come up to the mark. This really makes road transport a difficult task.

The fund allotted for national highways in Kerala in inadequate. There are problems with regard to the four line highways due to the land availability
in the most areas. The Government should come forward with adequate compensation and alternative schemes to those who use their land. It is not
wise to take the old method of compensation because people use their land and it is not easy to get the alternative land for the construction of
houses. At present the land cost in Kerala is very high so the Government should take special package for the national highways and sort out the
issues.

I would like to point out the construction of ROBs, National highway NH and C268 Cheruvathur-Nileshwar-Pallikare ROB. It was included in the
budget for the year 2008-09. This time also, Railways has fund allotment which is two crore for the budget 2014-15. The first alignment was agreed
and tender was given. But then the question of four line NH has come into existence.

This ROB is in the crossing of national highway and this ROB is the only one which comes from Mumbai to Trivendrum NH and which is not
completed. To complete the process of acquisition and other proceeding it would take again time. Every day thousands of vehicles are crossing
through this ROB side and they have to wait for hours and hours together. It makes much difficulty to the local people as well as to passengers. So
considering these difficulties at present, the Hon'ble Minister may take personal initiative and special order may be issued to the N.H. Authority to
take up the work of ROB at Pallikare at the earliest at the special single unit for which the land was also made available and railway had pulled
necessary budgetary amount. So I request the Government to take necessary steps in this regard.



*SHRI MOHANBHAI KALYANBHAI KUNDARIYA (RAJKOT): I am supporting this demands by the department. First of all, I congratulate
Hon'ble Minister and Finance Minister of India as they have given visionary budget and need of the hour budget for the country. Road are the lifeline
of India. Each village should be connected by the road as well as block to district roads need to be connected because farmers reach to APMC had
been facilitated by our State as done by our Hon'ble Chief Minister Narendra Modi. In our Gujarat the farmers reach by car or by two wheeler to road.
I hereby urge for central road. My constituency Rajkot in Gujarat was a capital of Saurashtra State in the past, now it is an industrial hub in Gujarat.
For this, there should be six lane road from Rajkot-Ahmedabad to Gandhinagar. In Saurashtra, there are many ports also i.e. Nalakhi, Kandla,
Porbandar, Mundra, Mandi, Alang, etc. which get benefited byr this connectivity.

My another suggestion is that Rajkot-Morbi-Halvad should be made four lane because Marbi is ceramic industries hub. 70% of ceramic products of
India is only produce by Marbi only. For this raw material comes from the State of Rajasthan. Due to heavy traffic on this road Rajkot-Bhavnagar
road must be converted to 4 lane because there is a port. Alang which is well known for shipping breaking yard in Bhavnagar.

I support these demands wholeheartedly.
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#*SHRI P.C. MOHAN (BANGALORE CENTRAL): According to the affidavit filed by the UPA Government in the Supreme Court, the UPA
Government has admitted that during 1997-2002 (Ninth Five Year Plan) the NDA Government has added 23,184 km of national highways to the
existing National Highway network which was nearly 50% of the total length of national highways constructed in three decades. Since independence,
the NDA Government has achieved the mark of constructing the largest national highways during any five year period. Simply speaking, the UPA
Government affidavit in the Supreme Court admits that NDA regime constructed nearly half of the total length of national highways which is a record
that no government had done during the past 32 years.

To illustrate the achievement of the NDA Government, the following statistics will prove that the road network has taken tremendous achievement
during the NDA regime. The length of the national highway has been extended to 76,818 km as on 2012 from the total length of highways of 29,023
km as on 1980. In short, 47,795 km length was added by all governments within a time span of 32 years whereas the NDA regime during 1997-2002
had added 23,184 km of national highways which is half of the total length of national highways added by the UPA Government,

The road density in India is 1.43 km per square meter to the total road network of 46.90 lakhs km. National Highways accounts for 79,243 km
whereas the State highways accounts for 1,31,889 kms. 31.18 lakhs km have been classified as "other roads" and 200 kms have been classified as
expressways. 1.7% of national highways road network carry the burden of 40% of road traffic. According to NHAI statistics, 65% of freight and 80%
passenger traffic is carried by the roads.

Road Transport being the backbone of supply chain management requires huge funding and fast clearance of the project to avoid cost escalation.
Past history reveals that environment, forest and wildlife clearances has hampered the development of strategic roads in border areas. A single
window clearance is the main source to attract PPP model which has been lagging behind due to delay in clearances as mentioned above. The
Highway Ministry is having the option to choose between Public Private Partnership (PPP) model or Engineering Procurement & Construction (EPC)
model. The Highway Ministry should look into the matter of lack of interest of the bidders in PPP model and take appropriate steps to give incentives
to Private Parties to fund the projects not only sharing the revenue but to participate in building the nation's infrastructure.

Instead of following the water tight mechanism recommended by B.K. Chaturvedi Committee of BOT (Toll) at first, followed by BOT (Annuity) and
then EPC, the Ministry should adopt a flexible model to fasten the project at great speed. Next, movement of coal to different thermal power stations
at break neck speed is most important for power generation and also for the movement of food and vegetable items to bring the prices uniform.
Under the able leadership of Shri Narendra Modi's stable and strong administration, the Highway Ministry will repeat the record achieved by the
previous regime of the NDA Government.



* SHRI B. SENGUTTUVAN (VELLORE) : I take this opportunity to thank our party chief, Idhaya Deivam Dr. Puratchi Thalaivi Amma, but for
whose benign grace and immence kindness, I wouldn't find myself where I am now expressing my views. Our leader has already hailed the budget
as a forward-looking one, which would be instrumental in enginerring revival of Indian economy. There can be no better compliment to the Finance
Minister than this, coming as it does from our Hon'ble Chief Minister, who herself is an architect of great economic recovery; in that, our Hon'ble
Chief Minister rescued the economy of Tamil Nadu from the morass of financial woes and deficit in which the earlier Government had left it.

Whilst I welcome the initiative of the Finance Minister in the Union Budget on his proposed outlay, I feel obligated to point out that in the Budget
allocation for road sector, no provision has been made for laying any new National Highways in Tamil Nadu and very little outlay has been allocated
for initiating programmes on road safety.

In my Parliamentary Constituency, Vellore, I would like the Ministry of Road Transport and National Highways to expeditiously carry out all pending
works.

The Cuddappah-Cuddalore National Highway remains incomplete; and from Katpadi to Polur, the Road Project has not been undertaken for the past
ten years. Top-priority should be given to the completion of this stretch of the road.

The stretch of NH4, between Poonamalee to Walajahpet is a four-lane tollway, which has been mandated for upgradation into six-lane NH. NHAI
appears to have handed over the concession to one Essel Walajahpet-Poonamalee Tollway Pvt. Ltd. Under BOT scheme. It is reported that the
concessionaire has refused to carry out the six-lane work. From a personal and practical experience, I find that no proper maintenance of the road is
done to the standard of toll-way. The entire stretch of nearly 100 KMs is full of bumpy patch-work. It is not a National Highway but more like a rural
pachayat road. Why would not the NHAI attend to this national disgrace, after all it get a finger in the pie? This has to be immediately redressed by
the NHAL

The stretch of NH 46 between Vellore and Vaniyambadi is operated by the concessionaire, L&T Krishnagiri-Walajahpet Tollway Ltd. It has
established two toll booths at Pallikonda and Vaniyambadi. The toll fee collected in these booths is perhaps the highest in the world. The charging of
Rs.250/- per passenger bus per trip is exorbitant. The monthly pass issued for the buses at Rs.8230/- for unlimited number of trips has been reduced
to just 50 trips leading to tenfold increase in cost escalation. At this rate, the bus operators, particularly, the Tamil Nadu State Transport Corporation
are faced with closure of the routes plying on this road.

The work on NH 4 connecting Chennai and Bangalore remains incomplete between Gudipala and Walajapet stretch. Whilst other work in other
sections has been completed, even basic work is yet to commence in this section. I urge the Hon'ble Minister to instruct the NHAI to expeditiously
complete this work.

The feasibility study on the Bangalore-Chennai Expressway is already over and the project has to be implemented immediately given the fact that
this is contiguous to the Bangalore-Chennai industrial corridor.

Guidyattam town, noted for the manufacture of handloom lungis and hand-made matches, is located at a distance of 10 KMs from NH 46. It is a busy
town bursting with business activities. NH 234 from Villupuram to Mangalore runs through this town. The traffic in this town is already congested
and the residents have been requesting that the NH 234 have a by-pass between KMs 39/9 KM and KM 45/7 for years so as to ease the congestion
on their roads. This will have to be attended to by the Ministry concerned.

So also various NH projects are pending completion in Ambur amd Vaniyambadi. The construction of several flyovers and underpasses at Ambur has
not seen the light of the day owing to the apathy of the NHAI Department and its concessionaire resulting in avoidable accidents and loss of human
lives. Priority should be accorded to these projects and they should be completed within a short timeframe.

It is not enough if we merely lay the roads but what is required is that we have to increase the implementation of road safety measures so that the
road users as well as those inhabiting nearby the roads are safe.

Though the conditions of the roads improved over the last ten years, the last decade has also witnessed appalling increase in the rate of road traffic
accidents. Between 2003 and 2013, there had been an increase of 54.3% in road traffic deaths. Traffic deaths all over the world stands at 14 lakhs
per year. India has the dubious distinction of having the largest number of traffic deaths in the year 2013. According to National Crime Records
Bureau statistics, a total number of 4,43,001 road traffic accidents were reported. A total number of 137423 persons lost their lives due to road
traffic accidents in India in the year 2013. In Tamil Nadu 15563 persons lost their lives in 2013.

In this connection, I suggest that the penal provisions in the Indian Penal Code as well as the Criminal Procedure Code have to be revised so as to
mete out stiffer terms of imprisonment for the road-rash driving, drunk-driving and endangering the lives of other road users. A thorough revision of
these geriatric codes is anyway long overdue for other reasons as well.

There are certain areas in my constituency that witness frequent road mishaps. In Vellore, in the 5 KMs stretch between Pillaiyar Kuppam and
Sathuvachari in NH 46, a total number of 49 road traffic accidents took place during the period between 01.01.2014 to 30.06.2014, in which 12
persons died on the spot, others sustained serious and grievous injuries resulting in permanent disablement. At Sathuvachari, it has been the
demand of the local population to construct an underpass so as to facilitate the crossing of NH 46, which bisects the busy residential area. A study
has shown that on an average 10000 people go across the road at Sathuvachari Gangaiamman Temple area daily; and it is necessary to construct an
underpass. It is one of the most accident-prone areas in the world. Despite the fact that the people of this area have been urging the NHAI to
construct an underpass, it has failed to evoke any proper response. It is now learnt that the proposal has been accepted but it is being delayed
unnecessarily. I do not know how many more precious lives would be lost before the NHAI really springs into action.



In Vellore, the NH 46 cuts the twin cities of Vellore and Katpadi into two. Whilst laying the road, the UPA Government and the DMK Government
utterly failed to realize that the elevated barrier erected for the toll-way would cut across and block the Vellore-Chitoor road which is the main artery
between Katpadi and Vellore. In the result a chaoctic traffic condition is prevailing in the city. This leads to caution of any number of accidents. An
underpass is required to be constructed on NH 46 so as to facilitate the smooth flow of traffic straight from the National Theatre to Katpadi Road.

It is the experience of all road users that the tolls collected the concessionaires all over the country is far too excessive. Toll free collections are
made allegedly in conformity with the National Highways (Determination and Collection of Fees) Rules, 2008 which empower the concessionaire to
revise the fees annually. A portion of the fee goes to the NHAL It is the experience of all road users that these fees are rather very high and very
many law-and-order situations have been reported all over the country arising from demand of high toll fee. This has to be regulated by the New
Government.

*oft af¥ alar urdar (3Edsa oerR) 1 A sl AMswen ¢f sreet it Bt @R a1 1996 3 9 B | 1 grend, 2013 @t Fdie w@R o AfH DI A
&g #rel oo worsie Jzmr2 & ameft A A1 AsDH 5 Arer B ORI 3 gons Sl BB U6l Uy wrRiamrel 3 odl @orr urdl e IswEiet dor b e
As®l b card a1 Baer 2 yirert 2 uz 40 yferer s @1 At 31 2012 3 5846 fpdlt s Sit foeedt, s, Aoors 3z Mickoer @1 Sisedt & 33w
DT YT B3| SR Sfclidl ASPI Dl distarvr, Riswer ol el aon, afefivr serast i sw® ciron, 91g3l A Asol a1 fowriur wd 23 xara o1 o ot
anft areht 3

fep2it ait Ser w1 anfdias e Rom aredl A v ordl & | A $IADT vb IgTEWT Jol AlE &l PR Ha$ A Ryeefl B e o gov awer acren & A ag
5-6 feot 31 ugae &1 afe 531 b 31 20 ez o1 a1ret & ol 20 iz bl I 5 el & fewe selro & aidl 31 afe @ w9 a1 w2 2 A @13 ol 2l o
g 20 T FRIT 311 VRT3 APl 3 3 ST 31 Sl 391 B SHEI asrol 3t MeIerel a1 31 3iIeT &ol121 WASK BT ATl ASDI U 9T 38T 31 33\ AT
STl @53 3P IPRI 3ME B2 &= sme a1 Afw aer 21 3w 3

ASDI BT BT PR U2 Boft g1 ol A safes at-ast duforil ot St o siar 31 233 3 Wt okt et & o aga & war douforn gt a3 urdt 3
weRaFy U3 91 bl 5wl @1 fomivr oo & duforll I urt 26 s &1 as duforn BI¢ Kbt 3 el ofdf uz et wrardt &1 @R sorb sPrst i
I FD Sl

a1 Jena As & b St 3ber adt duforn gordt & bt cft Fs2 B awer At 21 IowpT Wie DR Io8 Men & of o5 adt duferl B mew A FADT
BRIGI A6 BT 5 v dl @t oidl wdon gt B dufsrr ot el arel T 3 E52 SIer Abeft duifesr A ot 3 @it smwsht sz o off St
8ol SR As gl d2s A dg w2 Jofl arfde) M s & v A 3ura 31 Sial U2 o AsD ol W & dai W e i gt aw BIS ot foraivr ot ordl
glon aifaw| Jrsol B FT-3FMa & 1w areeT A orRl fRn Sren arfée siie Arer ot gyenr xaewr wolt arfdu) aedter aspiet Uz ot ©f TSt ol B fm
3iepI A SPIG Aol dIfde) ASH W2 S b AST DI ADA DX 3 3012 gelest T a1 o ot 8 3



SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, to achieve the economic growth of our country - as per the Budget proposals at the rate of seven to
eight per cent - definitely the road infrastructure has to be improved to the international standards. Roads and highways are the main engines for
the economic growth and development. We could see from the data which have been supplied to us, India is the second largest road network in the
world, that is, next to the US, and we are having 4.8 million kms. of road. A very interesting fact to be noted is that 60 per cent of the total freight
traffic and 85 per cent of the total passenger traffic is being borne by the road sector. So, the message to be given is that the road infrastructure
should be given prime importance and better Budget allocation needs to be provided to the road infrastructure. Unfortunately, I would like to say
that proper and adequate allocations in respect of infrastructure for the development is not being given in this Budget. This is my first contention.

The second contention which I would like to state is regarding the target which the hon. Minister has cited, in his speech and in his Press Conference
also. In 2014-15, the Budget also shows that the target is to complete 8,500 kms. of road construction but unfortunately while going through the
records, it is seen that work for only 1,500 kms. is being awarded so far. We have remaining six or seven months only. How would the Government
able to achieve the goal of completing 8,500 kms. of road construction, when awarding is being done in regard to only 5,500 kms.? So, I feel that it is
really a dream and it would remain a dream even after the completion of the Budget period.

At the same time, while the hon. Minister is taking the criticism, I would also appreciate the hon. Minister who after presenting the Budget in
this House, has undertaken the exercise and the earnest efforts by conducting review meetings, etc. He also has a dream of laying 3 kms. of road
per day. It is a wonderful dream. If he is able to achieve it, definitely the entire country would appreciate you, Mr. Minister. So, we all are extending
our wholehearted support for this also.

My suggestion in regard to the problem of land acquisition is that there is inordinate delay in completing the construction of National
Highways. The other problem is concerning road infrastructure. My suggestion is that in order to have Highways, if we acquire land, maximum
remunerative compensation at the market rate should be given. This is number one. Secondly, they should be rehabilitated. Why should people be
evicted from the side of the roads when it is for the betterment of the rest of the country and the community? Ensuring market rate compensation,
rehabilitation of the shop owners and providing dwellings should definitely be given so as to get the acquisition at the earliest. This would help the
work get completed at the earliest.

The second is the problem of following procedural formalities in respect of construction of road, where we have three stages — sanctioning,
awarding and construction of work. In respect of sanctioning and awarding the work, inordinate delay is there. In the era of communication
technology revolution, this much delay and time need not be given for the tender presentation and all these formalities. So, I would suggest to
simplify the procedures so that awarding and sanctioning will be done with maximum speed.

Another suggestion is in regard to excess rate which is being provided. Let the original estimate be revised keeping in view the market rate so that
the excess payment can be avoided. Sir, e-tendering should be made compulsory and mandatory because transparency should be there in awarding
the works.

The third point is about the lack of coordination about which he has already mentioned in his Press Conferences. I would like to suggest to the hon.
Minister that he should set up a permanent mechanism both at the national level as well as the State level to see that all the utilities are removed
and placed in a better way for the construction of road so that this difficulty can also be got rid of. If all these hurdles are removed, definitely the
dream of constructing 3 kms. per day can be achieved. Then, road safety must also be given maximum importance.

I would like to give another suggestion that in order to avoid heavy traffic congestion in the National Highways and other roads, the Government
should opt for National Waterways also.

In our State Kerala, we are having the highest density of population. Now there is a proposal that 45 metres is required for having a four lane road.
In this regard, I would like to seek a clarification from the hon. Minister as to what is the policy of the NDA Government at this juncture in respect of
widening of National Highways with four lanes.

Regarding Kollam Bypass and Alleppey Bypass, land acquisition for these two bypasses was done 40 years ago. But so far construction of Kollam



Bypass and Alleppey Bypass is not completed. I urge upon the hon. Minister to take special interest in the early completion of these two bypasses. It
is being done on 50:50 sharing basis which is the first experimental formula in the country, where the Government of Kerala will bear 50 per cent of
the cost and the remaining 50 per cent will be borne by the Central Government. I request that this must be taken care of.

With these words, I conclude my speech.
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* SHRI PREM DAS RAI (SIKKIM) I support the Demand for Grants of the Ministry of Surface Transport . Sikkim is land locked and a strategic State
bordering Tibet Autonomous Region of China. We also have border trade with goods flowing in and out of Nathula pass. Our National Highways are
looked after by the Border Roads. We are therefore at the mercy of the Government of India funding and pushing of the Border Roads Organisation.

May I request the Hon'ble Minister to take a personal assessment of the roads situation from Sevoke to Gangtok and on to Nathula in the East to
Maryan and beyond in the North.

I assure that he will find the roads in pathetic condition. Please ensure that within a time frame of two years all the roads will be in top conditions
and double laned.

With these words, I support this Budget and do hope for better days to come.
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*SHRI RAMEN DEKA (MANGALDATI): Communication is an important subject for development. I come from an under-developed State, that is Assam.
Road communication is not at all comparable to rest of the country. I do hope that under new leadership of Shri Narendra Modi, Hon'ble Prime
Minister of India a new ray of hope is ushering to the people of Assam, that road communication will improve. The projects already sanctioned are
not yet completed as far example the Assam part of East-West corridor, Bogubil Project. Second over-bridge on Brahmaputra at Saraighat,
completion of broadening of 52 (old) 15 (New) National Highways that passed through Mangaldoi. A border road in Indo Bhutan Border which touch
my parliamentary constituency Mangaldoi is most essential in the context of internal security and external security.

Roads from Rawta Chariali to Bharalkurida Kunde which touches Bhutan Border is an important Road. Bharalkuriada is a tourist place also. This road
should be widened. My Constituency is infested by militants. Bhakatpara to Udaguri road will give a good communication to the people of Darrang
District as well as Udaguri District. This will shortened the length of communication in between to districts.

It is not out of context to mention that (3) three persons were killed in Bhakatpara in October 2008. Due to communal violence and the killers fled
away. This road will facilitate the security personnel to access both districts easily. In view of this, I urge the Government to direct DONER Ministry
to take up this road in priority.

I urge upon the Government to emphasis to develop road communication on top priority.
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* KUMARI SUSHMITA DEV (SILCHAR): I hope this mandate brings with it the end of the geographical isolation of the North East region. The UPA
gave special emphasis on linking the north-east.

My own constituency Silchar, Cachar which is in the Southern most part of Assam is separated from the State's own Capital — Dispur. We are forced
to drive through the State of Meghalaya via NH-6.

NH-6 is in a deplorable state. NHAI has not been able to maintain and repair that road and therefore people from the 3 districts of Barak Valley Cachar,
Kalimganj and Hailakandi need about 14 to 20 hours to reach Guwahati.

With the mega block coming up on the Silchar-Lumding route, NH-6 is the only life line via NH-44,

The delay in the completion of the East West corridor to Silchar is a great concern.



I hope that the problem of connectivity in the region of Barak Valley, Assam and other parts of North-East which is under the control of the Government of
India will get special attention and expect that it will be completed as early as possible.

*SHRI D.K. SURESH (BANGALORE RURAL): I thank my leader Madam Sonia Gandhi and Shri Rahul Gandhi for giving an opportunity to come to
this August House.

Today I would like to speak about the Demand for Ministry of Road Transport and Highways. The Economic Status of India will only improve when
the main focus is in the improvement of: Education; Health; Infrastructure; Agriculture & Irrigation; and Rural Development

Infrastructure is one of the key elements for the indicator of the Health of a country. Road Transport and Highways is of utmost importance for the
growth of this country. In today's modern day where commuting is very important, Road Transportation and Highways become our bloodline.

Road plays a very important role for the Economic and Social Development of the people. The transportation of passengers and goods are mainly
dependent on the Road Network. Road network is vital for sustained and inclusive growth of the economy. It facilitates the communication by
minimizing total transportation cost in terms of economics of production, distribution and consumption. The role of road transport among the
different modes of transport is dominant because of its last mile connectivity or feeder service,

Connecting the important destination like the Tourist place, Industrial Area, Market Yard, Hospitals, Agricultural field will enhance the overall
development. Improved Road Network means achieving higher agricultural and Industrial Production. It is very imperative that good road work will
help in uplifting of rural population mainly those who are below the poverty lines. The traffic intensity of the State is growing in leaps and bounds and
as of now the Road Network available is over loaded with heavy commercial vehicles which in turn is resulting in the damage of roads. The cost of
materials have also gone up as such the budgetary allocation of the States is not sufficient to meet infrastructure development as required.

Total Length of National Highways = 92,851.06 Kms. State Highways, Rural Roads, MDR and Other Roads make up our total road network.
India has the second largest road network in the world (3.83 million Kms) Of the total length of National Highways, 27% is single lane or
intermediate lane, 59% is double lane standard. Only 14% is Four/Six or Eight Lane

Indian Road Network carries nearly 65% of freight and 85% of passenger traffic. Despite our vast road network, the average speed is Only
30-40 Kms/hour. Our average speed is 3 times lower than the average speed in developed countries. The Global Average is 60-80 kms/hour. Our
Trucks cover a distance of about 200 Kms/day. Global average is 400 kms/day.

Total Demand for Grants 2014-2015 is 37,881 Crores. Revised Budget in UPA 2013-2014 was 33,449.1 Crores. For Maintenance of National
Highways it is only 2100 Crores. Capital outlay on National Highways only 6750 Croes. National Highway total length has increased from 58112 kms
at the end of Ninth Plan to 92,851.06 at present. Number of vehicles increased from 58,924 in 2002 to 1,59,491 in 2012. Population/Density/KM has
increased. Therefore Funds not adequate for today's requirements.

Only Rs. 150 Crore is allocated for Road Transporation. UPA had allotted 200 Crore in the last budget. Public Transportation System is
important to decongest Road Traffic. Please allocate at least 400 Crore in your budget

Allocate Rs.50 Crore for the Safety of Women on Public Roads. UPA had initiated this scheme and you have merely continued the same. More
funds should be allocated for the safety of Women on Public Roads. Rs.50 Crores over 30 states does not amount to anything significant for the
safety of women, Safety of women in Bus Terminals and other public places is important. Provide Women constables in public places. I urge you to
increase the Nirbhaya amount to 200 Crores.

Central Road Funds (CRF); Grants to States is 2607.06 Crores only (For 30 states this amount to only about 86 Crores/State.) Grants to
States for Inter State and economically important Roads is 292.63 Crores.

Announced Inter State Industrial Corridors are Banglore-Chennai Corridor, Bombay-Bangalore Corridor.
Economically Important Roads are : Electronic City, Banglore, India.

Port to Port connectivity: Mangalore-Bangalore-Chennai.



Total budget for rural roads in 2014-15 is Rs. 14,391 Crore (Out of which Rs. 1089 Crore for North Region) Rural Roads are critical for the
development of our country. Connecting Rural Roads to Urban Cities with good roads is vital to improve the economic condition of the Rural people.
Farmers can bring their produce to the market on-time and can expect better prices for their produce. Building this Rural-Urban bridge will help in
Rural improvement. The current urbanization trend will also reverse if good infrastructure is provided to the Rural sector.

You came to power with the promise of providing better facilities. Her is your chance to do so. Allocate more funds for Rural Funds under the
PMGSY shceme.

Frequency of Accidents in India is highest in the world. Nearly 1,35,000 accident related to deaths occur in India yearly. Many go unreported.
World Health Organization (WHO) has identified the major causes for accidents as driving over the Speed Limit; driving under the Influence (Drunk
Driving); not using Helmets or Seat Belts; failure to maintain Lane or yield to oncoming traffic.

78.7% of the cause for Road accidents in India is due to "Drivers Fault". Education and Training of New Drivers becomes very important to
prevent Accidents. It is important to amends the Motor Vehicle Act and Central Motor Vehicle Legislation.

The budget fails to address Road Safety and to allocate separate funds. Special budget for Trauma care centres and paramedical facilities should
have been announced. The budget lacks vision.

The NDA came to power because people were led to believe that prices would come down. Road tolls on almost all new roads is putting extra
burden on the Common Man. Bangalore-Chennai National Highway Toll Costs are : Rs. 300 each way for one 4 wheel vehicle; Rs. 4000 each way for
Bus carrying 40 people. The burden of Rs. 100/person in every bus is borne by the passenger. The recently introduced toll from the City to the
Bangalore Airport is a high as Rs. 120 for just 30 kms. Why is this so expensive?

The formula used to calculate Tolls needs revision. The common man should not be burdened. Nitin Gadkari Ji recently said that 1,80,000 Kms
of roads, 199 projects, were stuck due to various reasons like : land acquision; and environmental and forests. Changes to Land Acquisition Act will
cause farmer unrest. Keep Farmer in mind and not Corporates.

Whether it is PPP mode or EPC mode of Construction, the fact of the matter is that road is to be built. Under PPP, the Private Sector funds the
Projects. Under EPC the Government has to fund the Project. Where is the Funds under your Budget?

Tackling Environment and forest issues and land acquisition bottlenecks is what will help solve issues and not the mode of construction.
Blaming the previous Government for all problems is not the answer. Find solutions to meet the expectations you have created among the people.

Bharat Stage-IV Emission Norms has been introduced in 2005. Next Generation Emission Norms have to be introduced on par with European
Countries. CNG and LPG for Public Transport should be introduced all over the Country. With the help of the UPA Government Former Delhi CM Smt.
Sheila Dixit introduced CNG for all Public Transport and transformed the city of Delhi by cleaning up the environment.

The Road Transport and Highways should coordinate with the Central Pollution Control under the Ministry of Environment and Forests to set
standards and timeline for implementation.

Many projects in Karnataka are pending. NH 209 - Bangalore-Kanakpur-Mysore. Recently the Bangalore-Mysore State Highways has been
included under National Highways. This corridor is very significant. Providing International Standard Highways on this highway will play a very
important role in the growth and prosperity of this region.

The State Government has sent a proposal to the Central Government to convert 29 State Highways to National Highways totalling nearly
4800 Kms of road length. There is no mention in the budget regarding the requirements of Karnataka.

This is to inform that, buses have become an AAM ADMI transport system, running point to point circular services. The State Government has
different measuring scale for the taxes of these buses which is very exorbitant. (The Transport Development Council has recommended for the
uniform taxes in the month of Feb'2014.) There is already a move taken in the earlier government to bring uniform taxes and regularize the operation
with some permits and conditions changes. I request hereby that the Ministry of Road Transport & Highways that the Transport Department enforce
this as early as possible.

I would like to point out that during 2012, levy of services taxes on contract buses was removed on the basis of discrimination wherein
Government/State Transport Unit were exempted. I am surprised to know in this budget the levy has once again been enforced on these categories
of buses. The above taxes will not give a fair opportunity to the private sectors and will be deprived of level playing field and only increase cost to
the passengers.

Mangalore to Bombay Private Transport : Toll Per Trip: Rs. 7935 (For 1000 Kms). 15 Trips per month the costs Rs. 1,11,525. Total Toll
for 3 Months for a 35 Seater Bus = Rs. 3,34,575

Karnataka Road Tax/Quarter = Rs. 1,11,000 Maharashtra Road Tax/Quarter = Rs. 60,000. Total Road Tax for 2 states =Rs. 1,71,000

The Tolls are far more than the road tax. The cost of toll collected falls on the passenger eventually. This is an anomaly that needs to be
corrected.

I want to conclude by saying that this budget lacks vision and a long term plan. It falls short of people's expectations and does not measure
up to the aspirations of million of people who voted you to power. The budget has forgotten about the people.

I want to end by quoting our beloved leader Shri. Raji Gandhi Ji. " Development is not about factories, dams, and roads. Development is about
people.



The goal is material, cultural, and spiritual fulfillment for the people. The human factor is of supreme value in development.”
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*SHRI A. SAMPATH (ATTINGAL): I would like oppose the Demands for Grants of the Ministry of Road Transport and Highways because the
Budget objective is privatization of the roads which are the veins of the nation. Instead of more public investment for the construction of Highways
and other roads, the GOI is simply aiming for the PPP mode.

The right to travel is a fundamental right but the privatization of the public roads and modes of transport will definitely result infringement of this
fundamental right. Quite recently big construction corporates have entered into the field of road building under the BOT. While we plan for new NHs
and the widening of the existing NHs, the interest and the feelings of the people living nearby should also be taken into account.

Without going into the statistics I may point out certain suggestions of the people. The States like Kerala which have high density of population face
the problem of acquisition of land. The forest area is another problem. Four lane Highways can be constructed at 30 to 35 meters width. Insisting on
45 meters for all NHs as uniform criteria for all states will be detrimental for the development of smaller states. The BOT for 30 years has become a
pasture for the large construction companies. The collection of tolls has become a method of highway robbery. Government grants easy finance, tax
concessions, FDI, import duty exemptions for the equipments and machinery, increasing the toll rates every year, etc. have all made the national

highways an easy way to mint money. Corruption starts from the stage of planning; hence I need not say about land acquisition. The land owners
who get compensation are forced to pay income tax and other levies from the meager amount.

The number of vehicles is increasing year by year. In Kerala alone, around 7.5 million registered vehicles are on record and an annual increase of
more than 10%. The vehicle tax, cess on fuel and other surcharges are hiked regularly by Central as well as States Governments. But many of our
NHs are unsafe, uncomfortable, unscientific and even death traps. Why these roads are not of world standards? Why they are not repaired regularly?
The proposed amendment to the Motor Vehicles Act for limiting the insurance amount as compensation is also to be read between the lines. It all
shows the anti-people attitude of the Government.

I may urge upon the Government to take immediate steps for the widening of the present NH 47 of Kerala in Thiruvananthapuram district by utilizing



the vacant land on both sides of the road which was acquired before 1980s. There is no meaning in still insisting for more land under the guise of
changes in alignment. Attingal Bye-pass starting from Manamboor in the north ending at Mamom in the south towards the western side of the
existing NH 47 is an urgent need to reduce the traffic congestion experienced by the Capital district of Kerala.

The Kottoor-Ambasamudram road still remains to be a dream for the people of two States viz. Kerala and Tamilnadu. Since the time of the Fourth
Lok Sabha, then MPs K. Anirudhan and Nanchil Manoharan, etc. have initiated for this inter-state highway. My predecessors like Smt. Suseela
Gopalan and Varkala Radhakrishnan have also raised this issue so many times. If this highway comes in to being this will be one of the best road
connectivity between the Vizhinjam port and the Tutucorin port.

The Inland Water Transport has to be developed to reduce the road traffic congestion. This is the best way for the transportation of hazardous
materials as well as over sized cargo. 1t is pity that we are consistently neglecting the role of the Inland Waterways. The West Coast Canal spans a
total length of 560 Kms starting from Kovalam to Hosdurg. Out of this Kollam to Kottappuram (Thrissur) along with Chambakara and Udyogmendal
canals for 205 Km have been declared as national waterways NO.3 during 1993 and IWAI is doing development activities and maintenance works of
the waterway. The waterway is having sea links at four places viz. Munambam, Kochi, Kayamkulam and Neendakara. Full swing usage of waterway
has not been materalized due obstacles like narrow sections between Kollam and Alappuzha, existing bridges with less navigation clearances and
locks. The total cargo moved through NW-3 in 2011-12 alone is 13.44 L-tonnes. The other major water based commercial actitvity is tourism,
especially houseboat cruise and some amount of water sports, which need to be encouraged by the Government. The houseboats are mainly 5-10
capacity freight barges, now converted into vessels for carrying tourists. The extension of National Waterway NO.3 is my other demand.

The Union Shipping Ministry has agreed in principle to extend National Waterway No.3 during 2011 from Kottappuram to Neeleswaram at one end
and from Kollam to Kovalam at the other end. However no progress has been noticed in execution of development of waterways in these sector.
Development of Vizhinjam port near Thiruvananthapuram and possibility of extending the West Coast Canal to the Kolachal port in Tamil Nadu,
further adds to the traffic potential of the waterways.

While we discuss this matter, the whole area of surface transport should be put into one agenda. The Road-Rail-River connectivity is an important
factor in the development of a Nation. I request the Hon'ble Minister to be kind enough to show paradigm shift in the approach.

* SHRI C.R. CHAUDHARY (NAGAUR) : First of all I would like to congraulate and thanks the Hon'ble Finance Minister Shri Arun Jaitley ji and
Road Transport and National Highway Minister Shri Nitin Gadkari ji for keeping handsome proposals for National Highways.

Highways are the lifeline of the country. We are always indebted to the former Prime Minister Shri Atal Bihari Vajpayee ji for fulfilling the dream of
"Golden Quadrilateral Highways" which connects the most important Metropolitan cities of the country. Simultaneously the NDA Government in its
previous regime introduced the "Pradhan Mantri Sardak Yojana" for rural areas to connect the Panchayat headquarters and big villages of this
country.

The provision of Rs.37880 crore has been kept to develop the roads N.H. etc. in the nation. Government has kept Rs.923 crore for my State
Rajasthan for which we are thankful to Hon'ble Finance Minister. I would urge the Hon'ble Minister to release the allotted money soon.

At this occasion, I would like to put up some suggestions for development of roads .Jaipur is the core headquarters of Indian Army and to
reach the Border from Jaipur through the shortest route is must. I would like to suggest that the four lane road should be from Jaipur, Jobner,
Nawan, Kuchaman, Khatu, Nagaur, Phalodi, Pokhran and Jaisalmer The road is already there only widening and strengthening is required. I hope the
Hon'ble Road Transport Minister will take care of it. It will be very important road for Military purposes also.

Existing National Highway from Ajmer Amritsar via Merta, Nagaur, Bikaner, Shri Ganganagar is to be strengthened and widened. Four lane is
required. It connects MP and Gujarat with Northern Rajasthan, Punjab and Haryana.

The "Prime Minister Sadak Yojana" should be for the small villages having population of 150. The topography and climate conditions of
Rajasthan are difficult, so the lowering down of existing limit is must for PMSY.,



There is an acute need of ROB at the railway crossings at Ren and Nagaur on Ajmer-Bikaner Road. Similarly, ROB is needed at Laqdnu and
Didwane on Mega Highways which is known as Kishangad-Pathankot Mega Highways.

My humble submission is that the slip lane should be constructed near settlements at all the National Highways. Road under bridges/over
bridges should be kept in mind while sanctioning the new National Highways.

In the last, Ithank the Finance Minister and Minister for Transport and National Highways for giving the public oriented and populous
provisions for Roads and Transport in the Budget.
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HON. CHAIRPERSON : Hon. Members, a number of Cut Motions have been moved by Members to the Demand for Grant relating to the Ministry of
Road, Transport and Highways. Shall I put all the Cut Motions to the vote of the House together or does any hon. Member want any particular Cut
Motion to be put separately?

SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, I am having a Cut Motion....(Interruptions)

HON. CHAIRPERSON: Do you want to separately put your Cut Motion?

SHRI N.K. PREMACHANDRAN : Yes, Sir.

HON. CHAIRPERSON: What is your Cut Motion Number?

SHRI N.K. PREMACHANDRAN : Sir, it is 31. ...(Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, please allow us to ask a supplementary question from the hon. Minister. ...(Interruptions)

HON. CHAIRPERSON: No, we have to take up the discussion on one more Ministry. If you go on discussing like this, then we cannot take up another
Ministry for discussion.

...(Interruptions)
SHRI N.K. PREMACHANDRAN: Sir, I would just like to ask one clarification. ...(Interruptions)
HON. CHAIRPERSON: Okay, you can ask one clarification.

SHRI N.K. PREMACHANDRAN : Mr. Minister, I am seeking only one clarification from you. In the State of Kerala, we have already acquired a road
with a width of 30.5 m. The last Government had assured that a four-lane road will be constructed by having 30.5 m. of width. Will that assurance be
complied with?

HON. CHAIRPERSON: I shall now put all the Cut Motions together to the vote of the House.
The cut motions were put and negatived.
HON. CHAIRPERSON: I shall now put the Demand for Grant relating to the Ministry of Road, Transport and Highways to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2015, in respect of the head of Demand
entered in the Second column thereof against Demand No. 83 relating to the Ministry of Road, Transport and Highways."

The motion was adopted.

HON. CHAIRPERSON: The Demand for Grant relating to the Ministry of Road, Transport and Highways is passed.



